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Shri Hari Vihnu Kamath: Ags far
as my knowledge gocs, of the Rules
and Directions, Direction 115 is the
only provision which governs such
matters, and that is not clearly ap-
plicable or wholly applicable to the
present case. I would only submit
that in order to obviate any diffi-
culties in future, the rules or the
Directions may be amended to cover
all such cases. Direction 115 does
not cover this particular case at all.
There is no other rule under which
a statement like this can be made.

Shri A, K. Sen: I think that we
have been doing it under the rule
relating to residuary powers.

Shri Hari Vishnu Kamath: Why
resor{ to residuary powers? Why not
have a gpecific rule?

Mr. Speaker: Al] right.
into it.

I shall luok

12.27 hrs.
ELECTION TO COMMITTEE

ALL INpIA COUNCIL FOR  TECHNICAL
EDUCATION
The Minister of Education (Shri

M. C. Chagla): I beg to move:

“That in pursuance of clause
i (f) of paragraph 3 of the Mi-
nistry of Education Resolution
No. F. 16-10|44-E.IIl, dated the
30th November, 1945, as amended
from time to time the members
of Lok Sabha do proceed to elect,
in such manner as the Speaker
may direct, two members from
among themselves (o serve as
members of the All India Council
for Technical Education for a term
of three years commeciing from
the 30th April, 1964 subject to the
other provisions of the said Re-
solution.”,
Mr. Speaker:

“That in pursuance of clause (i)
(f) of paragraph 3 of the Minis-
try of Education Resolution No.
F. 16-10/44-E.I1I, dated the 30tn
November, 1945, as amended from
time to time, the members of
Lok Sabha do proceed to elect,
in such manner ag the Soeaker

The question is:

may direct, two members from
among themselves to serve as’
members of the All India Council
for Technical Education for a
term of three years commencing
from the 30th April, 1964, sub-
ject to the other provisions of
the said Resolution.”,

The motion was adopted.

1228 hrs.
DEMANDS FOR GRANTS—Contd.
DUPARTMENT OF SUPPLY
AND

DEPARTMENT OF TECHNICAL
MENT

DEVELOP-

Mr. Speaker: The House will now
take up discusdion and voting on the:
Demands for Grants under the con-
trol of the Department of Supply as
also of the Department of Technical
Development. The discussion  will
take place on the Demands of both:
these Departments together, 4 hours
have been allotted for the discussion:
of both these sets of Demands.

Hon, Members who want to move
cut motiong may pass on to the Table-
slips indicating the numbers of the
cut motions which they want to:
move.

103—DEPARTMENT OF'
SuppPLY

DeEmANnD No,

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 47,23,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1965, in respect
of ‘Department of Supply’.”

Demanp No. 104—SuppLiEg AND Dis—
POSALS
Mr. Speaker: Motion moved:

That a sum not exceeding Rs.
3.24,28,000 be granted to the
Presidenf to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1965, in
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[Mr. Speaker.]
respect of

)y

sals’.

‘Supplies «nd Dispo-

DeEMAND No. 105—OTHER REVENUE
EXPENDITURE OF THE DEPARTMENT OF
SupPLY

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 9,54,000 be granted to the
President to complete the sum
necessary to defray the charges
‘which will come in course of
payment during the year ending
the 31st day of March, 1965, in
respect of ‘Other Revenue Expen-
diture of the Department vf Sup-
ply’.”

DEMmAaND No, 106—DEPARTMENT  OF
TECHNICAL DEVELOPMENT

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 2,82,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965 in res-
pect of ‘Department of Techni-
cal Development’.”

DeMAND No. 107—OTHER REVENUE Ex-
PENDITURE OF THE DEPARTMENT OF
TECHNICAL DEVELOPMENT

Mr. Speaker: Motion moved:

“That a sum not exceeding
Rs. 40,86,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1965, in
respect of ‘Other Revenue Ex-
penditure of the Department of

(N1

Technical Development’.

Shri Warior (Trichui): At the
outset, I would like to observe that
these two Departments are new
creations. so to say. When the emer-
gency was declared and the country
‘had to be prepared technically and
in other ways too. a co-ordination
department was formed taking gway
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from the
Works,

the Supply Department
then existing Ministry of
Housing and Supply.

A portion of the Development
Wing of the Commerce Ministry was
also taken in. Thus a new Ministry
was formed more or less at that time
to accommodate the Minister who
was found very essential in the Cabi-
net. But when he found his real
position afterwards, the Ministry be-
came almost an unnecessary adjunct
to the Cabinet. But somebody must
be found to handle those subjects.
In fact, if the intention of Govern-
ment was in the very beginning had
been to co-ordinate the efforts of
both supply and technical develop-
ment in gearing up the country’s
resources to meet an emergent gitua-
tion, this Ministry should have been
«diven more powers to execute its job
more satisfactorilv. For instance the
development wing of the Com-
mere Ministry was still reta’ned with
that Ministry; only a portion of
it was transferred to this Ministry.
I could quote the instance of licens-
ing of industries, I do not think the
new Ministry has got anything to do
with that, At the same time, this
Mijinistry also has the very same
paraphernalia, the same directorate,
the same secretariat with a  whole
lot of staff, which has, in my opi-
nion, only tended to add more to the
expenditure on the civil side.

As to the supplies position, this
department is handling 4 big esta-
blishments; the  Dircctorate-Gene-
ral of Supplies and Disposals in
Delhi, the india Supply Mission in
Washington, the India Storeg Depart-
ment in London ang the Mission in
Japan, This is a very %ig empire
in itself. If we carefully look into
it working for the last so many
years, we will find that these
purchasing and supply agencies had
been primarily intended for two of
our major departments, the railways
and ordnance. It has become a ten-
dency with this department to delay
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matters to guch an extent that not
only these departments but also
others which seek the help of this
department, the DGS & D in Delhi,
find that they have to by pass it
rather thap go through it or chan-
nelise their orders through it. All
these matters have come for review
by the Estimates Committee and the
Public Accounts Committee of this
Parliament.

I should like to say in the very
beginning itself that there ig much
to be desired in the working of not
only the Directorate-General here
but also the Supply Mission in Wash-
ington and the Stores Department in
London. I do not of course agree
that the Supply Department hag al-
ways failed.

In fact, there are two tendencles
there. One is that the great under-
takings of the Government of India,
especially the railways and the ord-
nance factorics, do not want to place
their orders through the Supply
Department, because they want to
create their own empires, and they
do not want anybody’s hand to be
poked into it. They jealously guard
their own prerogatives on the plea,
a very specious plea, that the Supply
Department is alwayg delaying mat-
ters.

In the economic conditions of our
country today, delay means much—
not only failure in gearing up pro-
duction, not only failure in the mat-
ter of establishing new schemes or
satisfactorily completing projects, but
also room for the oft-repeated charge
of corruption. Delay meang corrup-
tion in our country. It is not some-
thing which I am telling the Minis-
try. Our hon, Prime Minister him-
self has voiced that. So, wherever
there is delay, it gives room for the
suspicion that everything is not in
order,

For instance, it has come to our
notice that the Supply Department
also have a tendency to bypass Gov-
ernment institutiong and Government

42 (Ai) LSD.—4.
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production centres. Why? It 1=
nothing but to please the private con~
tractors. There might be some diffp-
rence, of course, in the cost of the-
things which the Supply Departmenk
wants, but it is up to them, and any
Government department for that
matter, first of all to give priority to
sister departments, especially in pro-
duction, and if at all there is gome
loss involved in it, Government da~
partments should not non-co-opera-
te with each other.

Suppose the army is in need of
boots. It may be that the Harness
and Saddlery Factory quotes a higher
price, a few rupees more,

Shri S. M. Bancrjee
Two rupees less.

(Kanpurk
Mr. Speaker: I am thankful to the
hon. Member that he has done my job.

Shri S. M. Banerjee:
to correct him.

1 was trying

Mr. Speaker: No prompting is
necessary. :

Shri Warior: He was in the ordn~
ance factory, and that is why he b
also prompting, but that becomes a
handicap to me,

Mr. Speaker: Very objectionabla.

Shri Warior: Even granting that ft
is a higher price, should the Supply
Department give the contract to a
private contractor or the ordnance
factory? That is the crucial questiom.
I would suggest and earnestly recome
mend that the Supply Departmend
should give priority, even if the cost
is higher, to the ordnance factory, or
for that matter, to the other Govern-
ment production centres.

It has come to our notice that ae-
tually, as Shri Banerjee was promph
ing from behind....

Shri S. M. Banerjee: He need net
use the word “prompting”.

Mr. Speaker: Does he want this-
“prompting” to go on record?



‘B603 Demands

Shri Warior:
‘vant prompting.

This is a very rele-

As 1 was saying, it has come to our
-notice that actually the cost of boots
manufactured in the Harness and Sad-
dlery Factory is lesser than the price
given tp private contractors. So, Gov=
ernment have to look into these mat-
ters, as there is much scope and room
for this sort of encouraging private
contractors in preference to ordance
factories, giving room to suspicion.

Coming to the delay encountered by
the Supply Department, 1 do not know
why this delay shoua’d be there. The
point s that the Department should
know what thinu: are available indi-
genous'y. PBefore importing things
for railways and ordnance factories,
the Sun: v Department must ascertain
the supply po:ition about indigenous
‘materials and only after ascertaining
that they are nol available indigen-
ously, they should go to the foreign
manufacturers! Our foreign ex-
change positian is bad. If the depart-
ment is capable of knowing these
things from dav to day and have this
information about availability in their
finger tips, why should they delay in
placing orders? After they receive
orders they begin to search: they final-
ly come to know that the thing could
be manufactured in India itself later
on and they begin to wait for the
manufacture. That is how there is so
much of a delay.

Shri Hari Vishnu Kamath (Hosh-
angabad): Sir, on a point of order.
_When he is making interesting points,
even without promptine. 7T think he
‘must have a quorum to hear him.

Wr. Speaker: Let the Bell be rung
—now there is quorum.

~ Bhrli Wardor: T was referring to the
fnability of this department to decide
#s soon as an order comes, whether
the goods are available in India or
have to be Imported from abroad.
The general complaint from all de-
partments depending upon this depart-
ment is that their processing i3 cum-
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bersome; there is so much of delay.
This has been referred to by Parlia-
mentary Commitiees, Public Accounts
Committee and Estimates Committee.
In its 33rd report, the Estimates Com-
mittee points out one such instance.
It is a long story but in a nutshell
the report points out this. Thinking
that the Supplies department will not
be able to give it promplly certain
things, the Chittaranjan authorities
gave an order to their own British
associates without even taking a ten-
der. It is on page 20 o that report.
Naturally, there was an audit objec-
tion. The PAC 33rd report says:

“A'though this offer was consi-
dered to be on the high side (the
same firm had previously supplied
these parts during 1955 and 1956
at £ 464 per sct), it was accep!~
¢d because  there was no other
offer and no time was left to route
the order thruogh DGISD and an
order for the supply of 121 sets
at the rate of [ (45 per =ct at a
dizcount of 25 per cent was plac-
cd on this then on 24th Fehruary,
1955. The delivery  was  to be
completed at the rat- »" 16 sets
per m-nth from the reccipt of the
order”™

They did not receive that. In the
meantime, Chittaranjan had actually
routed another order through the
Stores  Department, London.  Both
orders were executed simultaneously
and there was therefore no reason
why they should not indent their re-
quirements through this department.
The Teport says:

“According to Audit, the time
taken by the DGISD for procure-
ment was not more than what it
took the technical associates and
therefore, had the purchase of 121
sets been made  through the
DGISD the extra cost could have
been avoided.”

We have noticed a tendency in al-
most all our undertakings; they want
to have their own cells for the pur-
chase’ of stores, raw material, their
own transport system and their own
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stores and they do not like centrali-
sation or co-ordination. As long as
that tendency is there, it amounts
thut all the expenses are doubled or
tripled. After some time, I do not
think that there will be any justifica-
tion for this department to remain,
especially abroad. There are so many
cases quoted by the Estimates and the
Public Accounts Committees.

Then there were some complaints
about the Slores Department in Lon-
don. Hence there was a report about
the transfer of its work and also the
India Supply Mission, Washington to
the Director General of Supplies and
Disposal, New Delhi; that recommen-
dation was made by the Sivasankar
Committee. How fur have these re-
commendations been  implemented?
He has given very sensible suggoes-
tions. How far have they been im-
plemented? For instance, when the
Government request  the Supply or
Purchase department to buy equip-
ment for a particular project they
have a cell there: and when the
equipment had been  rececived in
India, that cell becomes obsolete and
must be disbanded. But, there may
be another project and it wants to
have quite a completely different
organisation or cell for the purhase
of its stores. In this way it is a con-
tinuous process of change, having new
and newer organisations within the
stores department in London. I do not
know whether this is attended to or
whether any recommendation s im-
plemented. There 95 also another
point. It is said that all officers and
of course everybody in India would
like to go abroad for some reason or
the other, on some justification or
other, and once they get out of this
country and remain in some of the
foreign establishments of our Gov-
ernment, they are very reluctant, I
am told, to return to their home coun-
try. I do not know whether the emo-
luments are much higher or whether
the life for them outside is much more
agreeable. I do not know what is the
position, but there is this tendency.
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They find out some means or methpd
Lo remain  ouiside fur sume plausible
reason, ;

Mr. Speaker: What is the reason,
according to the hon. Member?

Shri Warior: It is quite evident,
Siv. I may not put it to you. You
know also all these things. I am
on'y reminding these things to the
M iitry, because it is a new Minis-
trv. The position is, Shri Hathi is
there now, but he is not there actual-
Iv v the Ministry. He was there. I
1% v Shei Jaganatha Rao is taking
over now

The Deputy Minister in the Depart-

: of Supply (Shri Jaganatha
1 am here from the very be=

Shri Warior. He is the Deputy
Mimnister. 1 know he has been in the
Supply Dcepartment, and that is why
I am dealing with the supply position
mu.h more than ihe technical develop-
ment position. But still, Shri Hajar-
navis must be there because there is
another department incorporated into
this! This is the position generally
about the stores department.

1 have only very few things to say
about the development wing. The re-
port is so miserly. It is a very small
report, especially when we take into
account the crores of rupees that are
spent by this department. They must
enlighten the Parliament and the pub-
lic much more about their activities.
If this is the only report they can
give to us, how can we vote this De-
mand? More details must be given.
(Interruption)).

The Estimates Committee has com-
mented very correctly that this depart-
ment was part of the Commerce Min-
istrv; that it is an overburdened de-
partment with directors, the same
directors being directors of <o many
Committees and so many boards, so
that thev attend to nothing, and take
no interest in anything particularly.
This has come to my notice from the
128rd report of the Estimates Com-
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{Shri Warior.]

mittee.
has said:

This is what the Committee

“It appears to the Committee
that the number of committees
or boards on which they are re-
presented are far too many.”

What is the result? The responsibi-
lities of these directors are far too
many because they have to attend to
severa] committees at a time. Then,
it js said: '

“The result is that the average
period spcnt by a Senior Indus-
trial Adviser on tour during the
year 1959-60 was 70 days.”

Y0 davs’ tour and 70 days’ committee
mectings tauke up together 140 days.
How many days are there for actuai-
ly looking into the files and disposing
of the work? Of course, there will be
annual leave and other things also.
What else is there, apart from attend-
ing cummitiees and going on tour?
The rcpo.t itself gives a c.ue to this.
I would like to know from the Minis-
ter, after having such a big organisa-
tion 2nd with technical assistance and
advisers and having been charged with
the detailed plans of technical deve-
lopment, what was the concerete re-
sut achicved in terms of money and
in terms of foreign exchange? The
money spent on the organisation is too
much and so I do not believe that it
will be commensurate with the achie-
vement shown. Shall 1 read from
page 15 of the report?

Mr. Speaker:

now.

He should conclude

S8hri Warior I am concluding
This is the only a valid point here.

The report makes funny reading. It
says:

“....efforts have been made to
replace tin-plate in the packaging
@ biscuits, inks, confectionary,
food products, kerosene, etc.”
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A very big technical achievement we
have made We have ordered, ins-
tead of wooden boxes which they
made use of, some card-board boxes. It
is a very big achievement indeed of the
Directorate of Technical Development!
Is this what is meant by all these sub-
jects which have been covered by this
directoratc? I should like the Minis-
try to go into this very seriously and
see that the Ministry, if it has to jus-
tify its own existence as far as the
development wing is concerned, makes
much technical progress. We must
know what are the concrete achieve-
ments made at least not such a miser-
Jy report but in a much more enligh-
tening report next time.

=t go fao AN (wiz M7)
wrerey wEiEa, o fa fearr o agm
7 & ag wrmww A fram g
ST UY UEA TR A AR, IAer frad
T qaAT # & W7 w@i A% st
faxra #1 grag & 98 faog ov @
gest % feam ww & 1 7w 33 A g
ot & & ST /A § e wAes
J oy P & FeTT § IE TR
2 o Y, A7 A HAwE FTA & A
qos FIF T WA § A FTA FY
G T W7 @ § | TEH FE A
g T T qary g § e oar o
qg WA TG | A AT I Temg A
wad foaet § § oga wEeaq & W
ga gad f7 g §, w99 O amw
faar g & qw &F wHrafus fasw
T IAFT TFH AWT TAE I FFAT
2 1 ¥ agg @ @17 ot & faawr
dray @y gy TaAdT gt &y
FrET F @rq § | wfw gw ag s
ey & f5 g ardy aat & qfy &
faw zg faam #¥9 § gua Ao



.3509 Demands
sTEr g ¥ g g fF o way
wEIRT FAT At AZ T gF 7 AT,
it 3q fo9E § @ §2 g =
A ger 1 & A g fF wwd
# mdt wgmw @] fF < ez
et &t gl & fog 7 atc F g
soared fomd 2w & srgifis foema
¥ wafy &

Tq & & v A% fr warm
F o1 w15 o fog @ & 7 agT wEer-
o7 € 1 5 i e & gt # a1 97w
fan wn § a9 a4y faega fag @t
i g B wmi ag waww w9 fam
& gy § A el @ Seen
a s & faw ® avafes wifa 3
L H S e 9 Y @ R
g1 oo | fawd qU—9% §1 & 7Y
a1 sterfus mfr g & Wi o 2ar
2 fiooimy oA qaadlr gt @
a1 a1v@ Al & famfor & A gemE
§ LT TTT MRA T IOH S0 IT Lo
sfowe & sfiam g7 qU 5 9% &9 1

ag 1e aga weerq ¢ o ot s
T WA d § I W
¥ e 21| 7g a1d g faTE i oar
Fga weiT ¥ & W g 1 afE wmw
W AR T RACGY WU g ¥ A
g ar wmit o 7y fis adwa wTils
AT w17 AT gadla g, o d
Wl aewr wd g, Tgd TR ® &
a0 g WA &0

or oo ¥ Tgoamw # oA
Fel WiTT F L T ag o @ i,
da Ui A wfy i gt T i Rag
oy oTi AN FT gEEfmr AT T
For v wefie & AT P o @
frmgu & 1 g T ol g
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T A I T AT TF A I TG AR
& T L F 2w 7 fasdw qu—q% amy
# oF agy wwgd feafr o &
7 AU AHAMTE Arar § fay w5,
qifHE U9 Fgr FQ § A2 AT 39 AQ
F O®T & AOF T WL T WL AAA
# frars 30 ¥ 1 OF €47 qTAf, w7
El 9%, gF A8, gArd vUIr
sT #7 qre 3w F 3§ foa avy § 5
g W1 Frer, qdwz & "wAT § I
gawrdt #v g 1 Pesft smadt & amw
F1er % foar -y Fodt &7 F amw o
freft Froam ¥ aow FreT £ o @
wre aegfeqr ag it Or a7 vrzarm
I 75 7 T AL TR 2147 £rad
gawifge ¥ Fdl FA=T @A
& &1 1 o 208 § A T § S
T FRT GFT A7 &0 7 77T T4
&4t & qrq Prgr It & o A gord
FETEO0 A F AwA 17 F Fa A3 Ay
&7 F ARCAZCRG M N AT 3T
@R aag & o a7 =svgf w0
G TCF 43 FICAA ATy ¥ A0y
Y awg ¥, 4T AL FTI H oM AR
% qwg ¥, wAsl FO A 742 ¥
WX FTZ A FH F 6007 €7 77 Y
g A aINT T F ROy
gady @I Y B AT o ¥ Iy
Fo 1 97 ¥ BT 77 wHAY
T ey ¥ NENT § 33T ow
fast Y &1

13.00 by

SFar s e mrar gy
grovay el Al f1 T gt Caly
fao =7 F yat W/ T T wiwTd
AR I3 A §, T T W
WHY A W% &4 [T Ir 3 AT 43
twE T read Ao

frgat & ¥ v et ¥
o afy Wil Taengs a5 <5 3 I3
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[®r To fre TAx Y]
g wg wmfedt # gmem # ww
¥ &t @ wow § F A g qrar-
fir grqm & A9W WS ST KA
§ dFeis T WA & AT ITeOIA
T AT & TAT LITEHT FT AR
WS IAF FEL ARAT H# OFHT 2
Fraga &t F#47 F O9Y 92 7Ig A
oo & for 1 7 g & gw oy o ooy
Sedt § 77 A5 7ET A% A5 q4I047
oY= agA A aTAl & FAA0 T AT F
ff i o faommrdr o
Ful & &7 77 & fr "9 q77 wa4w

o1 TEE fFaer 2 oIAET qmAw 70
wF ET 0T I AT 10 T A Wi
Fwfa #1 5eT AT 97 Fr 2 T @7 77
T AT AHEA AT 31 T AT AT
FECAER I (5 (G U o B I
T EAFTO q FTEE
ag TF BT 5T FT OUAN FIH OFT OAE
az 7z TroAw e Aty R @ w
AT T AT 4T E AZ TV AN TEAT
Z

TF 3T NI4T eTRITT ZAIY ZIHA 4T
AT ¥ for F HATAT T @A gATCT &
;T FENT F qZ E-% WEAT TF 467
Frza 7 E W7 A A w1 I Aw
FtEH TA T T E I A A7 AT
TF FITHIV | WAT A7 AXTAT FFTIT
¥ AL ATATIA AT FAT F FOOAT AT
TAT AHT HATAAY § A AT T1=T
® A0 F TW T AW F74 ¥ faq
TG FH F7 AT AL T OF T AZATT
T Y 1 TR EYT 9 AT ¥emAw
wfad SR AW AT Ty 2

Q% AT qT€q . OFF FA1AT H
FINA q4F7 Tz (67 & a7 F49000
AT | Z® AR T w2 AAT 5 @ a1
qq R wTrd AP e (wa § 3fam
At g
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ot 7o fqe Wt : Ara Ak
FATTITH FAATT IFFT w2 fmrA §
qAAT A3E7 FE A 7250 I w0 3w
a3 aar T Fdw fF g vy wd@)y
] | WNT TF AABITAET AT wer
T TFFT AT TH 3T A(AT & AT 3T &7
BUIG  ITE9 AT 97 qIF AT
T AR R |

T3 A F T ONFAT A AT FO
FT A0 § F wzar Ao O 2wy
1% 041 fAfex1 =7 var 519 7fzg
fr frar wrvam PR AYarms
TEqT R AE FT ATIAT AT H AY,
2 97 TR ¥ F 97 41 7T A
1w w17 fxAAT dITTET T
A Fz T ET AL AT W AR g
wr fAgT ST FT AT WIAT AAT ArAr
23T TR W AT A AAT WA AT
T AFEA R A7 ImT A T 7A Yy
11 faam qrAr 7 AT 75 AORT A
oI w7 faAfad g=rat wr At nztaew
qEAT4T AT w7 fRAr WA
g 3 F wrr 3w Frorg fowrma
77T & Br fFr deara 1 41 707 ¥ wlas
F121 %t @ {Fdr & grfe 39
gferw f2r A7 1 7877 0 37 £7 F12T
z faar = fyma fw w170 ag fagy
AT AIAT HIFAAHAT FT T T F7 JF7 |
TG GFATAT KT AT TTAT FF F1AT
frar & fF a7 79 & 1w AT 9T AT
¥\ ag ST HT9E ¥ vw wweEg wYC I
Y111 FearAT & HRTATET F FrATL 9T
#1717 fir 17 Y T ¥ W7 37 A
gre fzor 07 YT ARy A7 7 98 FIH
faar smraaT 77 Wra A0 ! AEAT &
A A foraa gw At awAr

fegtz % o 93 mEaqel faww
waiq =ves gF JA7T FA A} -
arar & ok § o fmar qar 80
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TEAT ¥ gg AT 40 wgayy o
T gan mew w91 & wee?, wqer
qAA THAI & WET T ATHS F FTT
far=me foar oy & f Far & wdowe orzw
Fm7 211 77 FraE oa A & maeas
F;t aqardr & f& T ® wewr wew Ae-
|1t ¥ A AT AGTT BT @ 99 €ved
qaHE BT | g9 & fam mae §
M F AET AT OATHIA AT AT R I F
T TE ORI E0 /T 37 wdved,
g7 W17 A=z El AT gHIC ORI
g ATA gV 201 F Wi 7 GaeiEsr
FOFIT F7 AF | ToF TR F WA &
TIATT F TG 2T A7 97 £202E HT qIAH
EVAF 7Y wTe 7 g’ g e e
qE | FET WTT arET & arad ¥
TTAW T AE | AT qIET A A A
fzgna ¥ s &) wA FE@ aq
it ¥ wET R oTA AT wm
O T T AT Z omA &1 AT
sqifo st ZrHaT 2 WA wE d fE
ZATT ZIATAT AT oft oAty e
AT FAID AT FTOIA AT ORIES
HET TIAT & AT AT q ST qIT 1 WU
fasit 71 #7137 By wrer g9 2
ferg fadt zor o1 {5 AT say 4r
fezmtam 7 =vaig § Iy 99
T, ATEIZ W 9T T8 AfFA a7 "/
F Aq 37 fagen fawe (& 97 =7
FqT F1 w7 gw afow & v
RESLER AR R T ) i
F T AT G farr g 30
T AN & 70057 w7 ¥ 2ord) aAT
T ] W7 AR AT § W & s
Frava frdrd ) sevagmaA e
3% ¥ {9 ag w41 o1 w17 afwag
FIW WA | W qg TWT BT T
9 ¥ fay ag ws  wreqiEm gnd
17 FH § FH A GIATT WG BT AT
STV ATHT § € TH FTIGIE & UF9eH
Fare % w & fog oo Y7 3g RaAY
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={rF{A #1389 77 qgT amy, 39 & 9@
a7 Tgt § A1 71 q1g7 [FEer mamw
a1 TwaT T | '

o) Zrar 78 & fF nw maEr ¢
fo=t 93 & Sregma o1 SzEE T Ty
AT & | &g sAfaT WA 9geT sraEie
ar ZrE 99 gar ¢ few arg &1 oAy
gradHz  FE0EE &1 Agr WAt & 8%
TH O T FTOO gAY T A0 gfAAr &
FrAr7 H A4 @A TR & 1 g M
fad zq ATH F1 *EEE I T 6 A
ZA) @rtvE @ & oo fagiag avd)
2 AHAFTTHE TG TZ FEAT9EA
2 fF g8 WS & BeET EVEIT R aCE o
§15 9T W8T #1319 Faw faegw ag¥
57T TAT § ST Ay sor # faogd
oA ATAET ¥ JEATHT "t 9Ee g |
FHIX W &7 TEeE A@T F owd ¥
qEEA § wfzar wgAr § faw i gre
FIFT A FAEFG [ JATHT W) TG H
g FAT ALY AR F £ WY fagen
M T AT T G § | e w7 A
AT gH A I F ArAr aw 7 faaf §
IA &I AT A FAT ¢ FG4F a@ a faw
A1 7 wFan £ wfew agara N fFawi
9 ¥ aTEL ¥ wTaT 7 @veAild IH 97 TRt
gaEt et @ W A7 wen daar
A I GH ET AT TR T |
AT FT AT FHI W AT F HIT I AR
At &y g@ ¥ foao wmavas  fe 9q v
WgE FAT a1 @) w1g 9T Iq &
far :1§ arafes e & =T FraaEy
Y W7 |

Tw fIgie & w27 oF 917 gg
aqng o€ & for 3@ AT F wet fafuw
qeqel § §19 F AT AN §, IT &
fagat & mMfexi @rgw 7 TomT
wrar & | 9g §Wrg &9
wswr § f& wem W eigifas
goqrEl § A W Y aT wHA §
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[ go fae =taty]
L T WiTE K Wa § oF, ) g e al
fret 84 AR AT feg I a1 T W
WIS Q7 F7 q4 | 7 A qF 0F 779~
free asar  F T9enar % 9@ . gl
AT qEq § 37 ;WA § {¥o faA
AT AEL A & | IR H doq &
fam 37 & qra wET AL WA )
O AE AT T AL wAA @
@ Wy TR H 43 @Y A A%
AMATT W T T ATH q1ET &Y
F&t%'lugmmmgrafx
o g A e § N
fasiaw @ &, F @rr § o, €1 4%
wT¥ foe o7 WTw i oF gweay o1
offT 9O9 T 7 FEE & oagg |
o 75 F f5h wmow § garz gufaa
& 1| 37 ¥ fAn gravrs gETRe fAwe,
€\ JrT TT FT AL TW T ATRA A,
TE 9T & WEA A, TH F FE
AT A7 A I 2 A 2
T T EUA S FL TTHT
fair fagar w7

o T AT F T 3
o e wEE g g A g
gﬁ f= 73 st wrAeTemdt &1 of
& fAT =27 1 T a0 T e oy
amgrawr o af & 7v?
L ol e B ;'fr
oA 7o g gm E ) gt A
Qa7 frd 2, arples s d, ag
e it i e M A B o B
7T TR T AT AT A A
o 2 frww I on T AT AT # e
G v (R B S ST o - e £ S E vt
R e TR e IR R k- R-C
& o= HITOT T T EMOF Om ofy
e i@ o o oagT | A g
® G AT 34 R e T AT EW
€31 5% | g @ fao garr N el
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& 37 ¥ arq v afrew e aEE
AT STl F g §ooar {F O
§ fark faar war & g6 g & o o<
foit w@Tr wear § @faw

N WF grEvgEag § IF &1
9 & F1 few § & 98 gy, 1%
gl & fawa wger 7@t fwr mw €
Y TEY Ty # fap wnfy o Y whrw
9 R o aR § M E 1 W
w0 fam & gr w2 F s
AT &S a1 7z 3w 7 w7 wd fow sufa
O AT T 3N 1 574 A F1 A1 573
FOAT W W gEd 9 faT
T F EY | ooyrEa g ag A v
AL

Shri Liladhar Kotokl (Nowgong):
Sir, this is a new Department, but it
is a very important department, be-
cause it deals with supplies both for
defence and civil needs. ] am parti-
cularly interested in this department
and I have a few suggestions to make.
I wznt to draw you attention to the
north-eastern region of the country
where the need for supnlies for
defence and also for development has
been increasing at a very rapid rate.
To cope with that, several mecasures,
1 think, shouid be considered by this
depariment.

Before that, Sir, I may refer to page
2 o the report where under item (c)
it is caid:

“assess the future requirements
of these supplies and devise the
mecans by which their indigenous
production may be stepped up to
meet both defence and civil
needs;”

There are a lot of things to be done
in the north-eas‘ern region. The geo-
graphica' situation of this region is
not taken very seriously into consi=
derat:on while any planning is made,
Very often T have raised this question
in this Hou:e relating to different
ministries. It applies to this depart-
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raent also. The transport bottle-neck
1s a great problem, The transport
faciiities here are so meagre and so
exposed to any dislocation either by
natural causes or by sabotage by the
eneyjes both from the north and from
eastern Pakistan, that it ig better to
create more and Inore potential inside
the region to meet the supply needs
of defence and development there.
The industry there is in a very infant
stage, and although some leeway has
tcen made a lot more has to be done.

13.12 hrs.
[MR. DEPUTY-SPEAKER in the Chair]

This Ministry is concerned not only
with getting supplies from within the
country, from wherever it is avail-
able, but also from outside. The sour-
ces of supply as they are now are
very few and localised. I would sug-
gest that these sources should be dis-

arsed. In that context also it is
necessary that the industrial enter-
prises within the north-eastern region,
especially in Assam which caters not
only for Assam but also NEFA, Naga
Hills, Manipur and Tripura, should be
given a'l possible help,

I admit, Sir, as I have already stat-
ed, that somcthing is being done. But
that is not cnough. Even for defence
some small industrial units have taken
up the manufacture of items like tent
poics, tents and rifle buts. There are
many more 1tems which can be taken
up by such industrial units. In that
context, my suggestion is that the
Gauhati Industrial Estate, where some
of these thing; are done, should be
expanded and more and more indus-
trial estates should be established in
different parts in the region. This
Mimstry should take up the matter
with the Ministry of Industry and the

Janning Commi-sion and get what-
ever hclp by way of funds and other
things are necessary to encourage
them.

1 find from the report and also from
the Demands that are before the House
that this Min‘sirv is not directly con-
nected with setting up of industries
or manufacturing goods needed for
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supplies. This Ministry has only to get
the supplies. So far as the technical
department is concerned, they have:
only to give the technical advice. I
think they should take greater interest
in creating these resources witnin the
country, as I said, for dispersal of
these sources of suply within the coun-
try and also with a view to 1educing
the imports from outside 1o the maxi-
mum possble extent. I find from
the report that this department has
already taken up this matter and it is
gradually reducing the imports. Yet,
we have to depend quite a lot on for-
eign imports. It we take up the po-
licy of manufacturing these essential
reeds, both for defence and for deve-
lopment, within the country, then we
may reduce our imports to a large
extent and limit it only to those raw
materials or machinery that may be
rieeded in setting up those industries.

So far as the industries in Assam
are concerned, they are facing various
handicaps. These handicaps have al-
ready been brought to the notice of
the Ministry of Industry and also the
Planning Commission. Because this
department is mainly responsible to
get all the supplies that would be
nceded for defence and development,
they will have to take greater inter-
est in activising the other concerned
departments so that the handicaps
faced by the indu:tries which are
coming up, particularly in the north-
eastern region, are removed and the
incentives that are nccessary are
given.

I find from the report that under
the Dcepartment of Supply there are
regional offices in Bombay, Calcutta,
Kanpur and Madras. I would suggest
that there should be another regional
office at Gauhati. I have already ex-
plained the reasons. It is necessary
because this regional office after get-
ting the supplies that are available
within that area will have to cater
to the necds of the defence forces
which are guarding the entire border
in the north-castern region. There-
fore, this office, I think, will be very
necessary.
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|Shri Liladhar Kotoki]
There are complaints about delay in

making payments to the contractors

who supply goods to this department.

Therefore, people who are on thig line

generally prefer to go to other de-

partments rather than to this depart-

ment. This should be looked into. I

think there would be no difficulty in

finding out some way to avoid delay
and expedite payment. ] find from the

Report that some action is being taken

.in that regard also.

The Technical Department is a very

important department because if the
policy of creating resources within the
country has 10 be implemented and
the sources of :upply have to be in-
creased and dispeised the advice of
this departmuent would be very necces-
sary. I know that it is doing it al-
ready. But, so far as the North Eas-
tern region is concerned, I can say
from my personal knowledge that a
lot more can be done if 5 regional
office is opened there and scine tech-
nical personnel are attached to that
office. This organisation in co-opera-
tion with the small industrics service
institute already established there
would, I am sure, be in a position to
create considerable source: of supply
within the region. So far as that re-
gion is concerned, I need not repeat
it because the House already knows
it, it is full of resources. But these
resources have not been exploited.
Now that the need has arisen and
some policy in that direction has been
adopted. T fee] that more and more
attention shoulq be paid to that re-
gion,
ft wwaTa (AT eI WERT
gEgARA A 21 ! '
Mr. Deputy-Speaker: The hon
Member may resume his seat, be-
cause there is no quorum in the
House. The bell is being rung......
Now, there is quorum. He may
-continue his speech.
Shri Liladhar Kotoki:
.of the Report it is stated:
“While placing the contracts for
armament components care has

On page 6

APRIL 1, 1964

for Grants 8620

been taken to develop more than
one source of supply and wher-
ever possible, contracts have been
placed on more than one firm for
each item.”

The next sentence reads: ¢

“Care hag also been taken to
develop the capacity in different
areas and orders have been placed
with firmg in Delhi, Punjab, Rajas-
than, Madras, Gujarat, Maharash-
tra, West Bengal and Andhra Pra-
desh.”

Assam does not find a place here.
That is why I emphasise the need for
having a regional office at Gaubhati.
The activities of both the departments
must bhe co-ordinated so that more
and more sources of supply could be
created there,

As these departments are very im-
portant, 1 do not know why they are
continued as departments instead of
making them Ministries. That applies
equally to several other departments
also. I do not know the policy in
this matter. T feel that these depart-
ments should be raised to the status
of Ministries. With these words, I
support the Demands relatine to these
departments,

Shri D. C. Sharma (Gurdaspur): Mr.
Decputy-Speaker, it is an infant Minis.
try and I would like to deal with it
tenderly, almost with paternal care
angq affection. It is also because two
of my old friendg are associateq with
this Ministry.

I will begin by congratulating the de.
partmentg for mobilising the resources
of our country for meeting the chal-
lenge which was thrown by the
Chinese invasion. At that time, this
Department of Supply and the De-
partment of Technical Development,
which T thought to be almost somno-
lent departments, were galvanised
into very great activity, They tried
to meet the requirements of our
jawang and our army in various ways.
They supplied them not only with
some items of clothes and footwear
but also arms and some other items
such a vehicles, I feel that this
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departmen! dig a creditable amount
of work when the emergency was in
its first flush. I hope the Department
will keep up that tempo of produc-
tion, distribution and supply even
though: there ar¢ some persons who
think that the emergency in its acute

form is not there. 1 fee] that the
emergency s still gn, Though the
Chinese at the moment are not

mobhilising their troops to fight us.
Pakisan is creating trouble for us all
along the border. I feel that the
Pakistan trouble is almost a continu-
ation of the Chinese trouble. My
fecling is that there is 5 tacit under-
standing between China and Pakistan
thal when China orders wunilateral
cease-fire, Pakistan should start action
and when Pakistan offers some kind
of respite to us China should take up
the w 'k of harassing our frontiers
and troubling us. So, the emergency is
a continuous process and I hope this
departmen! will always think itself
10 be an emergency department,
more than civil or technical depart-
ment. I it live; in that climate. T
am sure, it hag a very bright future;
but if it tries to slacken or relax or
tries only to be a purchase organisa-
tion of a distribution organisation, T
think, it will not render th: service
ithat i. expected of it to our country.

I wish that the scope of thiz De-
partment should be widened. This
Department shou'd spreag its net
wider than it is doing now because
when T read the Report I fing that
the Department has to procurc essen-
tial supplies required by the De-
fence Ministry and several other
departments of Government I
underling the worg ‘essential’ So
far as essential supplies with refer-
ence to defence are concerned, I
think, their number is legion; but I
find that this Department is interested
at this time only in the purchase of
a few items. I hope that it will cover
the entire gamuf~of needs of the
Defence Ministry and come to its help
wherever and whenever it is possible.
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There has been a talk for
time that

some
the vehicles are not in
abundant supply. There is also
speculation about the short supply
of tyres and tubes. There has also
been some trouble some time about
the shortage of cement. We are also
facing shortage of paper. So far as
cables and wires are concerned, I
think, we are not yet out of the
wood. So far as earthmoving mach-
inery js concerned, I think., we
are sufficiently equippeq with it
But sometimes it so happens thué
the movement of this marhinery
from one sector to  anothe:
becomes a big problem and it do
not move with that amount of rapi:
ty with which it should, Again. there
are the machine tools. Our machine
tools factory is doing s wonderful
job; but there are sc manv machine
tools which are not being produced
in gur country. 1 hope, the Depart-
ment iz cognisant of these shortages,
deficiencies and needs and will try to
fulfil them. Tt is very essential that
that should be done.

The most important thing is that
we cannot procur+ supplies from with.
out and have to explore the possibili-
ty of substitution by indigenous
material. Those of us who have read
an account of the Second World War
know how Hitler overcame the short
supply of certain materials in his own
country and tried to have substitutes
in his own country. Of course, 1
am not saying that Hitler's Germany
ig at par with Nehru's India or with
Gandhi's India. I am not arguing
from that point of view, But I would
say that we should tax our utmost
ingenuity and our inventive and
scientific ski'l to find out substitutes
for some of the things which we do
not get in this country,

For instance, I find in this Report
that they have been able to find some
substitute for copper and zinc. Tt is
a pgood idea. But there are other
things also which are found not in
very abundant supply in this country
and T hope they will be attended to.
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[Shri D. C. Sharma]

I would ask the hon. Minister to
tell me in what way they are trying
{0 ascertain the nature of substitutes
which they are going to give to us
for those itcms which agre not in
plentiful supply. What js the
machinery for doing that? Have they
any scientific talent to advice them?
Have they any industrial experts to
give them coursel? How do they
arrive at these substitutes? Can the
number of substitutes that we require
™ this country, not be enhanced and
multiplied? After all, India suffers
from the shortages of many kinds and
I fee]l that it is one of the most
desirable functions of the Depart-
ment to have those substitutes.

There is one thing which I have
not bcen able to understand. It is
said that the Department collects and
analyses industrial statistics. When-
ever anybody mentions the word
‘statistics’, I begin to shiver, It is
because statistics are such flexible
things that yvou do not know where
you stand, But I would like to know
what machinery is there for analys-
ing ang collecting them and whether
it is done in ccllaboration with some
other Ministry or whether it is done
independently by this Department.

The most important function of
this Department is giving technical
advice to the Ministries concerned.
We are living in an age of techno'ogy
and though this technalogy is not a very
unmixed blessing and is suppressing
some of the most generous human
impulses of mankind, we cannot get
away from this technological climate.
I would like 1o a.k the hon. Minister
as to what kind of technical advisers
there arc in his Department, whether
their knowledee is up-to-date, where
they have received training, whether
they arp in teuch with the tatest deve-
1cpfnents. trchnological and scientific,
of othrr eountrics and whether they
give only rou'ine advice or some
Xind of advice which levels up our
technological development, processes
and achicvements. I do not want
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that this Department should be deal-
ing with routine affairs and should of
fer advice such 3s the matrimonial
bureau offers; but it should be able
to give that advice which can change
the whole technological climate of my
country and which can change this
atmosphere all along the line in the
realm of cottage and small-scale
industries, medium industries, big
industria] projects and production of
armament; and everything. I think,
it is one of the most essential fune-
tions of this Department and I would
like that they should try to strengthen
this one wing of the Department so
that we can have the best kind of
advice.

So far as the Department of
Supply is concerned, T think, it is a
very unfortunate department. What-
ever they may do, however innocent
and honest they may be, the Depart-
ment of Supply must have some kind
of criticism, ungencrous, uncharitable
and, perhaps, also illinformed, The
very word ‘supply’ is an obnoxious:
word in the dictionary of the English
language, The moment you talk of
supply, you talk of the man who
supplics and you think of the man to
whom the supply ic given and of all
the intermediate strges  through
which the supply passes to the per-
sons. There is danger of things going
wrong. There is a possibility of things
happening which are not desirable.
But I fecl that the Department of
Supply now is not as odious as it was
after the Second World War. When
the British left, the Dcpartment of
Supply wag a kind of drpartment
which would stink in the nostrils of
every honest citizen of India but
I am glad that this is not so
now. But I would sti"l ask the hon.
Minister to see to it that this De-
partment is abeve suspicion like
Cacser’s wife. Tt should not only
have the reputation of being  honesd
but it should also work in that line.

Mr. Deputy-Speaker: The hon. Mem-
ber’s time is up.
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N
8Shri D. C. Sharma: I have just
begun.

I would say one thing more. There
are two Purcliage Missions in  North
America and iu Great Britain, There
is a Purchase Mission in India also.
Now that we are having so much
dealing with the Centra] European
countries, I do not understand why
we should not have a Mission there
also. Our trade with those countries
is improving and our relations with
those countries are undergoing a
change for the better, I woulq say
that it should be dccided that we
should have a kind of Trade Mission
in Central Europe also.

I am glad that the Department has
been making purchases from small-
‘scale sector. But I find that so far
as the cottage anq small-scale industr.
ies are concerned, the total is not
very sizeable I would say, the total
should be a little more encouraging.
1 do not know what percentage it
offcrs  to the total purchases. But,
{ think. from this scctor we expect
great things and this sector requires
to be nourished, fed, encouraged and
stimulated. I think, one of the un-
written duties of the Director General
of Supplies should be to level up the

purchases from this sector. The
same thing T should say about the
small-scale industries. I find that

so far the purchases that are made
are not very encouraging.

Mr. Deputy-Speaker: The hon.
Member should conclude now,

Shri D. C. Sharma: Two minutes
‘more.

Mr. Deputy-Speaker: He has al-
ready taken two minutes extra.

Shri D. C. Sharma: I waz submit-
ing very respectfully that these two
Departments require to be encourag-
ed much more than ever,

Now, I want to speak two or three
more sentences and I have done. I
am glad that the Ministry is having

coordination between the private
sector and the public setcor.
Yhat is our Industrial policy
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and it is good that they are doing so.
But I would like to ask them what
is the function of these Development
Councils and how they influence so
far as our industrial development is
concerned? I also find that they
provide technical Directors to the
Boards of various public sector pro-
jects and members to the Councils
and Courts of Universities, Technical,
Technological, Research and Scienti-
fic institutions. How do they do
that?  Are they in an advisory
capacity or are they in a capacity to
do something which is their duty?

Lastly, there js one thing more to
which 1 want to draw the attention
of the Minister and it is this. Of
course, I fee]l happy that in spite of
all these shortages of raw materials
and cavita] goods, the production in
most cf the industries has registered
a rise. I would like the Minister to
give us (ome details about this.

Now. Sir, this last sentence makes
me very apprehensive. It is said:

“In order to bring the know-
ledge and experfise of the Tech-
nica] Officers of thc Directorate
General up-to-date a planned
rota of visits to particular foreign
countries specialising in the most
modern techniques in particular
fields js alsp being undertaken.”

I do not grudge anybody who goes
abroad. We all like to go abroad.
But I would suggest to the Minister
that this thing should not be made a
routine thing but it should be looked
into very carefully and only those
persong; should be sent abroad who
are really essential for the services,

Shri S. M. Banerjee: May I know
when the Minister is going to reply?

Mr. Deputy-Speaker: All the three

Ministers want to speak. I will call
then at 2-45 P.M. one after another.

sft @igw wmew  (fefii)
JAEA WEIER, T WY AT
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[T Wiga Frey]
fawra 1 widt ag7 & WAT w7 # )
&7 § AW fqm &Y 7 e, S & FT
Y & o AT P Y vety
BT FIF

Demands

T wF AW faamr a7 AT 2,
w ofvrfa 7 72 # 1 e a7 fam
g R watea ¥ g 97 |
Bz 37 7 wfemde zom ot o fo e
¥ 6T g oAy g fam oo
warrd ® 1 AT wmw A7 g E
& faotg w7 & soars fagrr o T
BTAAT AT F |

LEEIECE T AL IR o
o feafir 4, 7 T g o AT
g i® s A 2T F oA g1 ag
SqET § OO A AW OR AT
sif:g
Shri D. C. Sharma: Why does the
hon. Member ro to you so often and

disturb the proceedings? I think he
should nol go to the Chair so often.

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir): He is the De-

puty Chiel Whip of the Congress
Party.
Shri S. M. Banerjee: Mr. Sharma

does not know that if he is angry he
will not get a chance to speak.

Mr. Deputy-Speaker: He has already
spoken,

ol §'gA e . Tl T gl §F
o F WiAT wRTE [ w7 ¥ fog
BT F1 I ATATT I KT Kifow FA
arfgr |

oF g i fow @i aow &
Fasg feamar =mgar g, @€ 4% § fw
a7 weerd F oo T
W3 ATSTR & SR FH fear s @
F|T Y GUA F AWT qMC X E
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I fo fafsrs faweil & &0 § w7 30
Fawwar g {5 wa awa wr ooy 2
W™ EEs @Y 2 omee F e e
foarar =it a1 e Farr s anfied o

da & T v ATy o s T
g, AT &Y WEaEAT Aae a1 @
#1958 49T IAT F g e fay
T E T T W E{E AT teeg—
£ H YYe 8y FOT FN AT ATHIA
AT, 99 (F 7T (283-%2 F Yoy " ¢y
FUT FT AHTT TOAT AT FI7 A7 F
Yoo FIT Ty AN HA 1 Al AR
# f arawmeand w2A o w ¥ oA
R T AT w7 &me e el
ff 5T & sqrem wifvs o &Y
THT S W DRI AT e g #
T oET T

g of i g 1 @At T e
Y UE GAE L1 B T w0
safes o0t W@ A1 T AT F1 TA-
Wi 37 (% 17 =7 v (R mavrs
¥ O™ FT 7 ATWA & T ATy
s wen I crfE aTET ama et
Fr AT AF WY 3@ A0 g 9w 21
w | owee AW fE oea #
age A7 WA ATH T TEAT & WY
19§ 781 wAT A AT A @ar
z1

gorly J 9 3@ wraed 5 & wRa
9TEaT 4T 4E 48 £ (% T /v /90
fanrmT o 91RO FL T W7 qRG
qIA G HATIECTAATL  §RTARE
A R, e W 39 W OE
wrq ¥ famy sar £ @) 3% F LI H
WY R AR E AR I AN
ST Y T e W g W |

w’}ﬁw’!i&wmm:ﬂ
1 a1 fem T 1 TE A LRER W
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A £ | FATET ¥ IAET UF AU AV
T g3 T ATy gnir g afEe ]y
T ®Y s ¥ femia & e fear
T IH A2 A TF AT AT A
e w7 A T T AT IS g |
7 a7z 4 5w g sy A
F1 7 gq 2 wifgd oy 37 A7 A
nATEr AT wew A =rfer

sty oz W o3gT fen oam
¢ Wiz TR A FH A3 M A A
il or =St aT g I from
o wTw owEE oMy wrEy

o § &, afmEa oy Ofr
¥ oary fama =afrr feq 2t
fr wfom & 29 2900 87 ZHTY qET A
s o & FEn g froarfmre, A=
oy Zer # ozm famA Fowemar
a5 FB g o Ii2fzer o 21 afe
wmT T ogat Avmies o wafer
gwi q 1 57 wrdi wr faer 7w oEg
ST 73 T AV AT 2T 2 mr-
§7 = 3@ v o § T 97 ame
T foer w7 30 I avw B0 F
AT ¥ Ffadt @5 9 AT &Y
qwT framm &% & TT A ¥ ¥ W
T aifa gw gfam & mwmae ¥ s
o 7EW A 91 "7E | ¥ 9 g
fF o faodi & wemar gy 3w &
ot g9 F g 89§ fAn preie
grar =ifzg | wifgw & 5 wvft afaw
Fwift oy fafgews &1 e ¥
@ 3T BN A ¥ AE AwE g
2wt § gdrzar anfed ) Farfedt § aver
AT 3T &7 FT F G0 AT a4
gifT @Ed gu w7 I § oav
wF at g7 fawr ¥ o gaTT ey sy
wfed |
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frgte F o % W AASTET T
2 fr v 3y FEE I AT WOT TFEW
#F a9 7 TE ) 3 AT AATEG AT
AR SR F7 AT W AT AT B
T A7 F97 Z g g

a® o qeh art 2 fx Tma A
¥ o At sfaeel &1 van fawm
F mATTEATE fang F7 arE-we
T IR § qEEfesT IEIAT §1 24-
a7 F fAr faim IEEET SR §
T 7 faE frm w2 ) g famba
3 # =z 7 fr At et W o g
iy fafa 437 § ATHTA A9 3 AT
frmdT =fgl | o7 BT T TR % U
grome femr o 2 7 v v FUT R
F oAIA M oHT T A &
% e o F ) wrewr 21 B oo R
o s e Z1 oE H{ owmfaw &
sitrs wrnd At 43 T AnT 2
qH | W7 0T 241 A1 F v g
g W F ger &1 s A meer
wmA AT AT & T A7 jATAT
T oMY A(AT AMFA WL ARATRT
SETE g FA BITAE] W1 Z7 A & fAg
wfaerfars groEe g Wz s dnE
mT fad &1 anedr g% afdf=afar
ag 3wt FE Fim far ZiamT A7 e
§ o arw & fero gw fagwd &1 &
wg ATEd 7F | Zfaar 7Y wgrg §
AmaTT ¥ faw g% w2 &1 ATew-
fade ad T &7 uged e afed
Fq3T 771, A& FAT W7, 2 A7 TR
F qz q7E qg TMH A1 gH A(eA
dacfts ¥ wemar gue fefaw aat
¥ oft dm7 Fva § o gF wEfr aa
& g9 fAqiardi &7 AeATER I ATfed
mfs 77 aft oA o @ oaF
T oeggw gEE g 7 F AR
drat F werar w7 39 gfuae =\
qF A AT 77 @ TEaT faa g
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Y o & A o aEl ¥ O
T T T w@fE S=T § oo
grar AR fratarsi & v o< dfaw
T ¥ ITH! W I I F T e
FEAT & 1 AT F AR gl 2wl ¥ Tw
TE &1 FwfAa § TH oA & T
g § sify amfaw frew A aoeen
SR agh ama § 1gwR qW oA W
BMORl & T q@9 @ wer & 3z
Gifrae gl we A waEs e
39 F QF a0 &7 T & o
S T IEY A a1 o § faw #117
QI G ST | 5 OET g £ |1 ag
fafesa =1 & vz gufesfisr w77 gn
Xq WX FIGAT & I qZAe §ae7
F G & T & & 7 el o
A FE TFTH T T F | T7 AT O
& g3 mwerenfgg SR WO §
Tig 3 ifverw g g ey ag
TEFAT F S A IR A AT
97 iz TOH AT IAEE W EW
STIAE AFEE H{ A ¥ AT a7 OF weet
o 3T wEW g |

REARECINE A 1S AR 1
FE g &1 o Faww ¥ omae &
AT AW § _qTT T R & 1 A" A
TE AW F7 TFES TA F AT
FEIX AR &1 19 foerm AT ag
B UF TSRT aOHT WIATET | IF
foqie & @9 9 TAT IARN &7 A qgrar
WA aIfT g & T g fr o oy
HTHT g9 A97 A18T &, q990r fawnr
- oY g A, afaw § gfuw 9g o
7y A AT I T aw
arfeyr R S & aftn og g
| 39 AR & WA § AR g feet
¥ Awit #1 ge wW faem Wk ag
gEr ot a0
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€ & #r9 Wy (W ¥ 78 aqem)
a1 & fF Wy ¥ SO &= & fag
TF TRATT GIW AT q4AT  Aifw
gy & faetesr ¥ dgwre #0m |
w=ar g fF 3w & gak fewi & fau
W selEeR o g @i 1 qdl,
afssefY T gheflt wrt & fro N
SRR ST gl .

Shri Hathi: § | Tley arc there

) MEA TTET 37 (Wi §
g
oY ety vid W O

2

=t A wET @y W7 FER
Samt & faaiva & & uw g9 w1
FEAT e 4T fF g ey § 1 ™M
w9 T FE FAmi F FEw gEar 3
IH FT UF gL 7 @IEAT g1 =Y
fawr @ ;i wem wow fodt §
feqlq & HFATT AR G 7T Aqeqd
a7 %% | feurde & A gHY GRT T
ST T 99 & 9TOE &1 3G fr FA
|T ATYTR T AT & WY FYT A7 WA
a9 g a § W 3w qeE &
SAET WL AT T T @ 99 § Fqv
qfwET g1 a%ar & @Y 9 uF e
L aACia

Tl a7 A v § % Fdaa
YT Frerd § 3 grody TNy My ¥
# argm fF 7 3w gredy faeelt R
™ ¥ Y g% 9 W) 5w qaF
¥ IT F FIT ITHE I WA FA

7 sffys ¥ sifaw gaew foar om0
s g s M aR ¥ @ 7
Fg forw fFar mar @ 1 99 F AR F

ufas Srrewar @ A% | IW A6
SqrEr e AT qifgd wifs qTaTe Ay
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T 37 g ¥ A AT I AT IALA
F7 AT &0 ITTAAT & A7 A F
ZH{AT ATHIA Fi ASEI A7g ¥ @Al
WrAAr 9MEy fx a8 Igm & g
# wqaT 781 | & AmEAT g T 97 gedama
77 weg ¥ Awg &7 97 FIA %L AT
I AREFAT TG |

137 a7 & AFAST {FaT9 faam
F a7 ¥ Y FZAT AT 91 | FEARY
favm faam & gfmafm 7 ffawa
gz T (AU E 1 IF T A0 w4 §
az I fasq7 £ 1 TZ A 30-3%
gz 7 o # 3a & fAg (e
W FAAAT 74T ¥ fE g9 e &1 0F
faega F17FT F A (9 4 gTar
TAH ) F FTIAA T 2 397 AT
g saEr AT AfT gr g & &
AT § % w7 faqra srRr & s
o=g 3T T T w1 W7 3 3 fad
st 4wt ¥ ga s faey ®ofAg
Tz afwx =21 |
79 frd o gar G e
I T AL T TET AL F | wET A
T3 wI) FIT T A IW T &
O HIT ATAT AT Z 2 fF WA &
ZrATT § wa¥ wrf A% gTEr @Y FTAY
SIZAT ITF TR TS 55 THTT
7 F47 foaar 2 | ITFT AEEGF TOOH
39T T 6T 74 fwaAr ¥ g @dy
AT & ferr 1 =8 amra =g 97 adf
WA R 7 AUE # T o fred
grar & o gafam & qrzar g fE ouE
T A "I FF F fea a7 favma
TR T AR AAAAT FT

R AY (7O T FW w97 F°

MY AR 43 qadry g ¥
i frad i (=7 39 7 us e 4 fagm
E{l

42(Ai) LSD-—5.
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uF Ta1 frad faymr @rEr s
FIfF 78 39 {5 F17 77 91 {TRT
gl AFAI £ AT AT N FE AT
T & T3 | a7 70 FHY £ ArfE 39 %
SYTET W=D FATAT o7 T |

qxavzd F gafess fas gor 3
f & o 7o 918 | & =rEar g i@ 3w
fawmr # 1 G@eE 2% 98 Twg a9g
97 §TRIT F1 FAAET FC F 2@ (F
3T F Far 76 ¥ W7 39 FHY FY tEw
O & g7 frar ar gwar 3 ) Gar gedt-
TgTA AT ST SE f6 AaEed &Y
sfersgr faam w1 7w 1 fAE H g aET
I A4 P fag & fx gz Sifze g fw
TFETZA F SEr &7 7% sgaed) wy
TE | g9 A% AT T & arfEn

gadr 17 q F 9F FTAT AEAT
qr g 72 2 fF it mafa wv1 9@y
ey fawna vaAt ¥ gwian wwfaw
ST TE ZT A7 TEAT ET AT gaAw gl
M7 97 FETTHT F1 ATAHT § (e
T 1 T AE T @WEN &7 &
fan wafaer erferar F77 § T feFa
g & & wmEar g fF ¢7 a7 0t
HAMEE FT €4TH ATAT FNET |

A & @ wifees &, 7 gER
i 7 o A W7 3/ fF oagt 9
e (#9 a9 7 99 @I & 6 q@
9T ST 997 #fre g1, 27 F1 fF5q ag
¥ I § ganr ¥ amr o7 a%ar 2

¥ ory 1 99l g 5F /Y 7 ud
grad 1 Ry faar
14.00 hrs.

Mr. Deputy-Speaker:
natha Rao.

Shri Jagan-

ot HiETT @ q@ (FiT)
JATETE WEIEA, 9EA RATH T EY
o7 fe7 wwAtg WA S s oAflw
EA
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Mr. Deputy-Speaker: The bell is
being rung—Now there is quorum.

The Deputy Minister in the Depart-
ment of Supply (Shri Jaganatha Rao):
I am grateful to the hon. Members
who have taken part in the debate
today. The activities of these two
departments are not well known to
the House because very few questions
are put by hon. Members and there
have been no occasions for the Minis-
ters in charge of the two departments
to speak in the House either on Reso-
lutions or on Bills. The Ministers of
these two departments are onlv seen,
not heard. But today I am glad seve-
ral hon. Members have evinced inte-
rest and taken part in the dabate.

These two departments, the Techni-
cal Development Wing and the De-
partment of Supply, had been brought
together under the Ministry of Econo-
mic and Defence Co-ordination presid-
ed over by Shri T. T. Krishnamachari.
It was on his advice that the two were
brought together and for valid rea-
sons, that is, to enable these two de-
partments to meet the increasing de-
mands of the defence requirements
during the emergency in a co-ordinat-
ed way. These two departments are
continuing in that way so that there
should be balanced industrial deve-
lopment and also that the vital re-
quirements of defence and other sec-
tors of governmental activity could be
easily met. )

Even now, the technical develop-
ment wing advises the Department of
Su~n!'v in the planning and develop-
ment of indigenoug industry, both in
the engineering and chemical fields,
with a view to achieving a balanced
and co-ordinated pattern of industrial
economy. The knowledge of the
technical development wing and the
requirements of the priority indentors
of D.G.S.&D. are both combined and
decisions are arrived at for the crea-
tion of new {facilities and adaptation
of existing ones so as to enable indi-
genous industry to cater for the vital
requirements of our increasing range
of products in the manufacture of
which the industry had  heretofore
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either lack of experience or lack of
adequate capability.

A greater measure of co-ordinatiom
between these two departments has
become possible on their being brou-
ght under the control of one Minister.
These two departments may not cons-
titute a Ministry. Nevertheless their
importance is there. They are closely
associated in the planning and pro-
curement of essential stores 2nd sup-
plies from the very beginning. As
soon as an indent is received, it is
examined from the indigenous produc-
tion angle, and if there is no capacity
in the country, it is sought to be
created. As a result of joint delibera-
tions, there has been new capacity
located, there has been substitution by
locally-made material, there has been
standardisation and modification of
specifications and such other measures
for reducing the foreign exchange
components. A statement showing
the activities of these two depart-
ments, as a result of which nbout 20
engineering items and 18 non-engi-
neering ones, for which there wus no
capacity previously, could be located,
was laid on the Table in September
1963.

Hon. Memberg have expressed con-
cern about, and stressed the need for,
development of indigenous sources of
supply for defence requirements as
also for the requirements of the civi-
lian departments of Governmeni. As
a result of the activities of these two
departments, we could locale new
capacities, introduce new sources, the
result being that there was a saving
on account of changes in specifications
and substitutions of about Rs. 26
crores, while foreign exchange amo-
unting to Rs. 2°35 crores was also

saved. Previously, Defence were
placing several indents in regard to a
particular item of store. It was

rather difficult for the indigenous in-
dustry to manufacture all of them.
So these different categories had to be
reduced to the minimum. So at the
instance of our department, Defence



8637 Demands

agreed to do so, for instance, that steps
which were previously of 13 different
varieties have now been reduced to 5
varieties. Sufficient capacity hag also
been created. Similarly, the Director
General of Ordnance Factories has
also reduced the sizes of webbing
items from 47 to 10. This also faci-
litated bulk production in the country.

‘As 1 said earlier, the development
of indigenous industry has becn en-
gaging the attention of the Depart-
ment of Supply and the Technical
Development Wing. A perusal of the
Report would clearly show how the
percentage of indigenous sources of
supply has been increasing steadily
from year to year. 1 need not quote
the figures as they are given in the
Report.

We also wanted to take private in-
dustry into confidence and with their
co-operation, we could jocate sources
of various items of stores required for
Y fonce. With that object, we form-
ed some panels for advising this de-
partiient and also for creating new
sources of supply. We have constitu-
ted advisory panels for the cngincer-
ing industry, chemical industry and
cotton textiles industry comprising of
representatives of the D.G.S. & D,
D.G. T.D. Defence and various cham-
bers of commerce. I am glad to say
that with the willing co-operation, of
industry, we could establish manufac-
ture of various items which did not
exist in the country before. For
pants, jerseys and socks, boots jungle,
ly another advisory panel. That also
has given us good results.

During the course of the emergency,
we created a separate department for
the procurement of armaments from
the civil trade. This item was pre-
viously done by the ordinance facto-
ries. Consequent on increasing de-
mands on ordnance establishments
as a result of the emergency, arrange-
ments were made for utilising the
civil sector for procurement of arma-
ment components. This released some
capacity of the ordnance factories for
manufacture of some of the more diffi-
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cult and security classified items. Ne-
cessary capacity for the manufacture
of armament components in the civil
sector had been located. As a result,
as many as 66 contracts on the civil
sector for 42 items of the total value
of over Rs. 6 crores were placed up to
Dzcember, 1963. While placing these
contracts for armament components,
care has been taken to develop more
than one source of supply, and where-
ever possible, contracts have becn
placed on more than one firm for
each item. Likewise, care is also tak-
en to sce that orders are placed on
firms located in various parts of the
country.

Another notable  feature 1 might
mention is that the bulk defence re-
quirements of winter clothing, snow
clothing and foolwear were procured
during the period under review by
fixation of firm prices for a period of
one year. Old sources of supply were
tapped and new sources established
in respect of short supply items. By
resorting to the use of substitutes and
change in the pattern of stores, DGSD
could effect a reduction fh price for
items like cloth drab mixture, under-
pants, jerses and socks, boots jungle,
combat boots, shoes canvas and ground.
sheets.

Two or three hon. Members have
expressed concern about the deve-
lopment of small scale industries,
and my hon. friend Shri Liladhar
Kotoki stressed the need of regional
development, with particular refe-
rence to thre northeastern region. The
development of any particular re-
gion of this country doeg not relate
to these two departments. The con-
cerned administrative Ministry would
be the Ministry of Industry or the
Planning Commission. Nevertheless,
where industries exist thig depart-
ment has taken extra care to see that
they develop, Small scale industry,
which has come up very nicely in the
country and is able to compete suc-
cessfully with large scale industry,
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has been getting encouragement from
the Department of Supply. The An-
nual Report would reveal how from
year to year the value of purchases
from the small scale sector has been
rapidly increasing. During the year,
up to December, 197% the value of
purchases has come to Rs. 282 cro-
res, and by the ¢nd of the year it
may reach Rs. 30 crores, So, at-
tempts have been and  are being
made, and we are alive to the fact
that the small scale sector has to be
encouraged, and as far as it is possi-
ble for this Department. we are
doing it. Seventy items have been
solely reserved for the small scale
sector.  These items we nveessarily
purchase from them; we do not go
to the large scale sector for such

Demands

items. We give encouragement to
the small  scale  soctor in several
forms. For instance, copies ol icn-

der enquiries  are  endorsed to all
State Directors of Industrics, so that
tiiey  could contact the local small
scale sector and ask them 1o tender.
Arrangements are also made to dis-
plav  at  Small Industiries Service
Institules located at State headquar-
ters. specimen  sample:  of  items
which the small scele sector can pre-
dure. together with copies of the de-

tailed  drawings and  specifications.
The State Directors of Industries
have also been advised to set up a
library of specifications and draw-
ings for the use of the small gcale
sector units.

We do not demand any  security

deposit from the small scale units if
the National Small Industries Cor-
poration certifies tne'r  competency
to produce. About 500 units are also
registered with the DGS £ D. In
proper casez; where, for a particular
store, the small scale sector finds it
difficult to compete with the large
scale sector, we take into considera-
tiop the cost of production, and give
price preference to the small scale
sector up to 15 per cent. The NSIC
has a central liaison officer in the
office of the DGS & D to act as a
co-ordinating agency in respect of
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Gov.rnment’s purchase  programme.
Beyond this, it is not possible for the
Department of Supply to extend their

co-opcration or support in any other
form.

The policy of the Government has
also been to encourage khadi. During
the year 1963-64, up to November,
Rs. 62 lakhs worth of khadi has been
purchased. So glso, woollen khadi
including blankets has been purchas-
ed to the value ¢f about Rs. 97 lakhs.
Imports are being reduced to a mini-
mum. It is only in rare cases where a
partivular store cannot be manufastur-
ed in the country, where there can he
na  substitute either, where the in-
denter insists that a particular pro-
prietory articie should be imported
and that he cannot usce indigenously

manufactured article, that imports
are being allowed,
My hon. friend ‘Shri Warior made

a specch, but his speech  was  not
warrior-like. He said we were not
purchasing from the Government
sector undertakings. I may remind
him that according to the policy of
the Government, this Department of

Supply, being the purchaser, takes
both the public sector and the pri-
vale sector into consideration. This

question has been engaging the at-
tention of the Government for some
time past. In 1955, the Central Stores
Purchase Committee, after an elabo-
rate enguiry, recommended that in-
dustries in the private sector should
be free to compete with those in the
public secter in Government purcha-
ses. At the same time, they did re-
cognise that there would be special
circumstances; when the Gowvernment
might have to confine its purchases
to State-owned undertakings, ins-
tead of following the normal me-
thod of purchase by competitive
quotations. This  recommendation
wag examined by the Government.
It wuas decided that it would not be
appropriate to issue any  general
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instructions, as ordinarily the Gov- Rs. 17.84 and its capacity is 25,000
ernmcnt had every right to accord pairs of boots jungle per month, double

preference to the public sector as
compared to the private sector,
where necessary, and that the Gov-
ernment should ensure, as far as
possible, that the products of such
undertakings were utilised to meet
governmental requirements to the
maximum extent possible. The ins-
tructions tg the DGS & D on this
subject are as under:

“Where State-owned factories
or undertakings are in a position
to meet Government require-
ments, purchases may be made
from such undertakings after
taking into consideration wvarious
factors such as availability,
specification, prices and the deli-
very period within which  sup-
plies could be made. Each case
will have to be considered on its
merits,"”

So, we are purchasing from public
sector undertakings. For  instance,
from HMT we are purchasing mach-
ine lools,

1 may also inform the House that
the 10C hag got huge prders from
the DGS & D worth about Rs. 20
crores, for purchase of HSD at va-
rious places in the countty. So, 1
do not know wherefrom Shri Warior
got this inspiration.

Shri S. M. Banerjee:
retreated,

Warior has

Shri Jaganatha Rao: That is why
1 said that his speech was not war-
rior-like.

My hon. friend also stated that we
were paying higher prices to the pri-
vate sector for certain types of stores,
and he quoted the instance of army
boots manufactured by the Harness

and Saddlery Factory, Kanpur,
where the price is less. There was
also a question by mv hon. friend

Shri Banerjee to the Minister of De-
fence Production on 16th  March,
1964. In the Harness and Saddlery
Factory, the cost of production is

shift, But there they do not take into
consideration the margin of profit, or

the packing charges, The price of
Rs. 19.10 paid to the private sector,
including the small scale industry

at Kanpur, includes 10 per cent pro-
fit and packing charges, which come

‘to about 74 nP. Nol a naya paisa was

paid more. All theso things are taken
into consideration ang the price, arriv-
ed at. Later the price was increased 1o
Rs. 20.10 because the price of raw
hides had increased. This was certi-
fied 1+ the Director of Industries for
Uttar Pradesh. We deal with tax-
payers’ money und  we are anxious
that not a nava paisa is paid extra to
anvbody. There is no question of
favouritism being shown to anybody.
Had my hon. fricnd Shri Warior becn
present perhups ho would have seen
that we did not pay a naya paisa
maore.

Shri Warior said that our supply
missions abroad were big  empires
and that there was a lot of delay
in procurement of  stores, Much
water has flown in the rivers after
these recommendations of the PAC
and EC which he referred to. Even
prior tp PAC's observations, instrue-
tions were issued; after these obser-
wvations, they were repeated,  Steps
are taken to regularise any lapses
which might have occurred here and
there. Shri Sivasankar who was
Secretary of the then WHS Ministry
assisted by the Food Secretary, visit-
ed these missions in 1961 and made
some valuable suggestions which re-
sulted in a saving of £50,000 by re-
duction of staff in  London. His
second recommendation was to ap-
point a private firm of shipping
agents as shipping and forwarding
agents which resulted in the redue-
tion of staff in the shipping directo-
ratc of the India Store Department,
London—a saving of £ 50,000, My
senior colleague Hathiji visited these
missions last year and his report is
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also there which will be implemented,
The staff in the India Stores Depart-
ment, London has been reduced to
315; the staff in the India Supply Mis-
sion, has been reduced to 140.

The other point raised by Shri
Warior and others is about delay in
payments. Steps have been taken
to see that delays do not occur.
Where payment is delayed, it is re-
flected in prices. Some firms and in-
dustrialists are unwilling to come
forward and tender for the require-
ments of DGSD. I have been here
for the last two years and they ex-
pressed a feeling: God save us from
DGSD. There should not be any
feeling of delay in the mind of the
indentor, consignee and the supplier.
If payment is delayed, the supplier
adds a cushion in the prices and we

will have to pay more, Some steps
have been taken in this direction.
Previously, the supplier was being

paid 95 per cent on inspection and
proof of despatchr and the rest 5 per
cent after the consignee received the
taking a

stores. It was naturally
lot of time in some cases. We had
liberalised these terms during the

time of the Emergency. Now, they
could be paid ?8 per cent on inspec-
tion and despatch and only two per
cent later. This is in respect of rate
and running contracts.

Hitherto progress payments were
allowed only upto 50 per cent of the
value of raw materials such as iron
and steel, etc. This facility has been
extended to the supply of other
stores also where it is clear that the
ordinary system of payment on com-
pletion of a store is not suitable and
causes the contractor considerable
hardship in his having to block capi-
tal owing to high value of compo-
nents. long processing time and con-
<iderable cost of labour and proces-
sing. We have agreed to pay upto
75 per cent of the value of raw ma-
The delay is because of
A finalisation wing was
recommenda-

terials.
finalisation.
set up in 1957 on the
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tion of the Storeg Purchase Commit-
tee. This wing deals with post con-
tractual issues such as price finalisa-
tion, regularisation of delivery
period, refund of gsecurity deposit,
recovery of Government dues, if any,
examination of complaints from con-
tractors in respect of deiays in pay-
ment, etc. Much time is lost in refe-
rences and cross references. I have
suggested, with the approval of my
senior colleague, that delays in this
wing should be avoided. Wherever
necessary, the concerned person,
the supplier or the indentor should
be called for a discussion and the
thing should be finalised, The delay
is not entirely on the part of DGSD.
The supplier is sometimes unwilling
to reply because if he replies he will
have to pay the damages and he does
not come forward. There is insist-
ance on the part of certain firms not
to produce the bill of entry ang in-
voices regarding purchase of raw ma-
terials in support of their bills. In
the case of short receipt and damage
to stores noticed at the consignee's
end, the firms agree to effect replace-
ment of supplies after a considerable
time. There is the submission of
claims by contractors after lapse of
time. I am hopeful that delays would
not occur in the future.

I think one or two hon. Members
mentioned delays which result in cor-
ruption. Quick payment leads to lower
prices and also early supply. If there
is delay, the concerned men may come
to the DGSD office and meel several
officers and he comes into contact.
These men are called contact men. To
avoid this we have taken certain steps
to sec that no scope is given know-
ingly or unknowingly for corruption
to creep in. It was decided that only
one duly authorised representative of
a firm should be permitted at the time
of opening of tenders. Accordingly,
in the invitation to tenderers the firms
are asked to indicate the names and
addresses of their representatives who
would be attending at the time of
opening of tenders.
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The second step taken was that
instructions have been issued that
tenders should be opened by an Assis-
tant Director other than the one who
would be dealing with that tender and
a brief statement of details read out
at the time of opening of the tender
should be prepared by the Assistant
Director at the same time,

The question of introducing security
arrangements in the building occupied
by the DGS&D organisation with a
view to restrict the entrance of out-
siders is under consideration. It has
also been decided to set up a Recep-
tion Office which would deal with the
enquiries from the trade reprasenta-
tives so that it would not be necessary
for them to contact the officers.

It has also been decided that for the
present no officer below the status of
Director should grant interview to the
representatives of the firms. This
Director would receive all visitors,
hear their complaints and give them
whatever information that they want
and that can be given legitimately.

The other step was, it was decided
that a systematic case study of pur-
«chase cases should be undertaken with
a view to find out whether any irregu-
larities have been committed by the
officers. A post of Deputy Director
has been sanctioned for this purpose
and is likely to be filled up shortly.

So also, in the Technical Develop-
ment Wing similar steps have been
taken. A time-limit has been prcs-
cribed within which the recommenda-
tions of this Department have to be
forwarded to the Ministries concerned
On the applications received for licer
ces, within a prescribed time they has
to send their recommendatione

Secondly, another measure taken to
cut out delays was that cases involving
scrutiny of capital goods applications.
which become more than a month old,
are required to be brought up at the
woerkly meetings =f  Develooment

Officers.
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Thirdly, it was decided that when-
ever additional information is required
in connection with the applications for
the grant of industry or import licen-
ces, it should be called for only after
an officer superior to the one calling
for such information has seen the case
and approved of the type of informa-
tion to be obtained, and so on.

So attempts are being made to see
that the officers do not fall from the
path of virtue. Human nature being
what it is, steps only can be taken.
We are taking all precautions and I
am sure, Sir, that in course of time,
in a short time, things will improve.
Things have shown some improvement
in the DGS&D. All I can say is that
stil] much has to be done. And, Sir,
I take this opportunity of paying my
compliments to the officers of the
DGS&D and the Technical Develop-
ment Wing who have risen to the
occasion and done their best with
enthusiasm in meeting the demands of
Defence and other Government
requirements.

Shri S. M. Banerjee: Mr. Deputy-
Speaker, I must thank the Deputy
Minister who intervened just now for
clarifying many of the points which
were agitating my mind.

During the debate last year also I
think 1 was one of the vocal supporters
of the then Ministry known as the
Ministry of Economic and Defence Co-
ordination, though that Ministry was
criticised by almost all the speakers.
Today we have to see that this parti-
cular department known as the Sup-
ply Department, with the help of the
Technical Development Department,
should really gear itself up, becausc
this is a department where a lot has to
be done. My hon. friend Shri Warior
angd others who raised some points
never wanted to criticise the Depart-
ment as such, but their criticism was
based on some of the information
which we generally receive cither
from {he contractors or from other
departments  who know something
about t{his Department.
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I know about the functioning of the
Deparument because I was connected
with the ordnance factories for nearly
seventeen years. And I am happy to
note that the gentleman who heads
the Department has experience of the
Railways, Defence and other Govern-
ment Departments. I really thank the
hon. Minister for bringing such an
eminent  person as the head of this
particular Department.

1 have some points to make. Re-
cently certain things have been
brought to my notice in regard to the
procurement of armament components
from the civil trade. And here in this

House various questions have becn
raised. And, if 1 remember aright,
many speakers wanted from the

Defence Minister an assurance that at
least the manufacture of arms and
ammunition would not be given to the
civil trade. 1 was apprehensive of this
thing. because no categorical assurancc
came from the Minister. After the
Chinese aggression we had to gear up
the ordnance factorics. We had to get
arms and ammunition from forcign
countries. ~ Whatever friendly coun-
tries came forward, whether socialis!
countrics or non-socialist  countries,
from anybody who became a friend of
us and wanted to give us a friendly
aid in the form of arms and ammuni-
* tion, we accepted it. At that time it
was felt that these ordnance factories
should be expanded and that they
should move towards self-sufficiency.
Ang this was being done. And I am
happy that 21 ordnance factories today
have shown increased production, and
the value of production has been raised
from Rs. 40 crores to 100 crores. As

such I do not find any reason why the’

private sector, the civil trade, should
be entrusted with the manufacture of
some of the components of armaments.
Tt is said here in the Report:

“Until the Emergency, most
armament components were manu-
factured in the ordnance factories.
Consequent on the increased de-
mand for armament components
created by the Emergency,
arrangements were made for utili-
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zing the civil sector, for procuring
armament components, thus releas-
ing -some of the capacity of
ordnance factories for the manu-
facture of some of the more difii-
cult or security classified items.
A Senior Officer from the Railway
Board with considerable produc-
tion engineering experience was
appointed as Special Director
General in the D.G.S&D. 1o
look after the Defence require-
ments, particularly armament
components.”

1 raised this question recently be-
fore the Director-General, Ordnance
Factories at the Industrial Council
meeting which  was held in March.
Not only T but the rcpresentatives of
the twenty-one factories who attended
the mceting, raised it. And my casc
is only this. Once the private scctor
starts manufacturing arms and ammu-
nition, or even various ccmponents of

the armaments, they  will alwaye
create a war phychosis in
the country. Because, we
cannot expect Birla or any-

body else to spend about six (o ten
crores of rupees in the manufacture of
arms and ammunition and then, once
our problems or border troubles are
solved, to shut down their factory.
They will not shut down their factory.
Because they would want to dump
their arms and ammunition, or even
the components of armaments, on the
Government, they would like to kecp
this war psyvchosis intact, so that if
there is always a war psychosis the
Government may go on preparing for
defence needs. I do not for 3 moment
say that we should be complacent
when we are facing aggression both
from China and from Pakistan. And '}iis
unholy alliance between Pakistan
and China has created serious prob-
lems in the country which confront
ue today. But should it go to this
extent that even components of ar-
maments chould be given to the civil
trade? And what is our experience
of the civil trade in the past? The
civil trade, I know has been engaged
in the 'manufacture of armyv boots.
And when there was a shortage of
raw hides, the civil trade, AK. Bro-
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thers and others refused to give us
raw hides. A question was raised
in this House, and the reply given
by the Minister of Defence Produc-
tion was that necessary instructions
have been issued to the Director-
General of Supplies and Disposals to
see that the supplies are regular. I
do not impute any motives to the pri-
vate sector since we are a mixed
economy and both have to exist and
peacefully co-exist. My intention is
only to focus the attention of the hon.
Minister to this point that once they
go on manufacturing armament com-

ponents there will be no end to war ~

psychosis jn the country.

And I do not know who are going
to execute those orders. During the
Emecrgency ncarly seven to cight
thousand industrial units, known as

‘scrving the Defence needs’, have
sprung up. There is a mushroom
growth in the industrial units. In

certain cases, there are simply some
sign-boards, ang there are no work-
shops or any such things. I was sur-
prised to see how they could do this
work. I do not know whether they are
reliable, For manufacturing these
ammunition and armament com-
ponents, they should be reliable firms.
Will they supply us during the emer-
gency, in the hour of need, and will
they supply us up to the specifica-
tion? Because, the general complaint

against the civil trade is that they
supply a good sample according
to the specifications, but when
there is the question of bulk
supply, it s far  below the
specifications. That is not my ex-
perience only, but it is the ex-

perience of the Director-General of
Ordnance Factories, and I am sure
that is the experience of even our
Minister and the new Director-Gen-
eral of this particular department.
I do not impute any motive to the
Finance Minister, but I may say that
there are good contractors and bad
contractors. In this department, ox-
perience shows that even thosc
contractors who have not given the
income-tax clearance certificates have
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been given orders. There cre such

cases. What is happening to the
ammunition boxes? Ammunition
boxes are wanted in jakhs to
pack the ammunition for air-
dropping, etc. We want good boxes.
A firm in Aligarh has been given

permission to manufacture 40 lakhs
of boxes. This firm has one kiln
just for seasoning wood. I am
yet to see any good factory  where
there is mass production of ammuni-
tion boxes. Still, that firm has been
given the licence. It takes at least
two months or 60 days for seasoning
a particular wood which is capable
of bearing the shock of the ammuni-
tion when it is dropped. The manu-
facturer told one of our friends who
asked him, ‘“you are manufacturing
60 lakhs of ammunition boxes, but
how much time do you take for sea-
soning?” That it takes 72 hours,
because there is modern machinery. 1
would request any instructor to go
to Aligarh and szce whether the 'manu-
facturer has any good plant for gocd
seasoning of the wood, or whether
he has also sprung up during the
emergency as the emergency cont-
ractor, as it is called now.

There is another point which wus
brought to my knowledge, and last
tfime 1 said the same thing. 25,000
to 30,000 quilts were necessary for
our jawans. 1 know that for certain
that certain contractors supplied the
quilts. It was not 80 per ccnt cot-
ton; it was 80 per cent cotton waste
and 20 per cent cotton. In such
cases, the demand in this House was
that whether that contractor who sup-
nlied for the defence, for the jawans
who are fighting the battle at heighis
ot 8,000 to 12,000 ft in NEFA and
risking their lives and the future of
their family members, has been able
to show any voucher from where he
purchased the cotton. T do not krow
whether any enquiry was made oF
not.

in the same way, I know orders
were given for the manufacture of
blankets. At that time, jersies and
blankets were needed for the jawans.
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Anybody who was interested in ear-
ning some money became a contrac-
tor for supplying jersies for the ja-
wans and also blankets for the ja-
wans. Some of the blankets which
were giventousby West Germany as
-aid, were sold, I em told, in the Cal-
cutta markets; whether they were
sold to the jawans is a matter
to be considered very seriously, be-
cause we have got a Minister in this
Department. We have got a Minister
whose integrity cannot be questioned;
I do not question the integrity of the
officers either. But the inspection
should be tightened.

There is another matter which was
brought to my notice and I am really
ashamed of it. I am told that a firm
in Madras which wanted a licence
for the manufacture of sewing ma-
chine parts. This is a particular
thing which did not come under the
priority list. At that time, you re-
member, Sir, that import licences were
given only in respect of those items
which were needed for defence. This
firm was a rejected one. Its licence
rejected by the ex-Finance
Minister. But when the next
Finance Minister took charge—I do
not know what interest he had and I
do not impute any motive and I do
not doubt his integrity at all—this
question was mooted through the de-
pertment known as the Ministry of
Economic and Defence Co-ordination,
and Shr’ Boothalingam was Secretary
of that Ministry at that time. It
was mooted through him and he
wrote on the file that this comes un-
der the priority list. I do not know
whether those Singer machine parts,
sewing 'machine parts, came under
priority. The licence was issued to
this particular firm—I can quote the
name—Sundaram & Co. It was retused
licence by the ex-Finance Minister,
but it was granted licence—I am
speaking subject to correction—-in
1962 or 1963.

Shri Sham Lal Saraf: Any im-
-ported parts involved in it?
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Shri S. M. Banerjee: Yes; impor-
ted parts were involved. They are
supplying the parts. But my ques-
tion is this. For the manufacture of
parachutes, there is the Parachute
Factory, Shahjahanpur; there is the
clothing factory at Kanpur for ready-
made garments; there is the Harness
and Saddlery Factory, Kanpur wand
there is the Ordnance Factory at
Avadi. These are the four factories
manufacturing garments and other
things for the army. Are they short of
Singer sewing machines or Usha
machines? Why was the necessity
there, and why was this item given
to that firm? Why was this licence
given despite the fact that the ex-
Finance Minister refused the licence?

Mr. Deputy-Speaker: The hon.
Member’s time is up.

Shri S. M. Banerjee: I shall finish
in two or three minutes, Sir. Now,
I would like to know the reasons why
it was given a licence, which was re-

jected by the ex-Finance Minister.
Perhaps there were reasons best
known to the Government. After

all, it is peculiar.  Does the policy
change with every Finance Minister?
In this particular thing, I want that an
enquiry should be held why this
particular firm was given a licence and
why it was mooted through this parti-
cular department  through Shri
Boothalingam; why it was not a st-
raight dealing. I am afraid it was a
shady dealing in which I suspect the
Finance Minister has shown an undue
interest or over-interest. I do not
impute motives to him. I request
that it should be enquired into pro-
perly. That is a irm in Madras,
which I have mentioned for the infor-
mation of the hon. Minister. .

Then, I would request that thé,re
should be a closer co-operation bet-
ween the defence liaison unit and
this particular department. There is
this liaison unit headed by a senior
officer and there are periodical mee-
tings in which all matters are thrashed
out. I am happy that this is being
done, but more should be done.
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Then, I would submit that inspec-
tion should be tightened to a greater
extent. Take this testing, for ins-
tance. I know the keys are manufac-
tured by a big manufacturer, Singh
Engineeriny Works in Kanpur, It
was known to this House that the
sleepers, the cast-iron sleepers, were
not slippery but the keys were loose.
And still the keys were accepted. I am
told that the inspection in that parti-
cuiar department is somewhat loose.
When the hon. Deputy Minister went
to Kanpur, I had tried to meet him.
I wish he had tightened the machin-
ery and seen that the keys are not
loose and the sleepers are not slip-
pery. Otherwise, again the same
thing would result. The sleepers are
slippery, but they should not result
in further slips; I request the Minister
to sce that there is proper checking
on the inspection side.

Cne last point and 1 shall have
done. It is mentioned that this de-
partment arranges also certain items
which are in the priority list and to
which import licence is given. One
of the firms, Messrs. Babulal Bhargava
& Sons., in Kanpur, was the first to
manufacture the diamond glass cut-
ters. These were imported. This firm
has been licensed to manufacture and
see that in India these diamond glass
cutters are also made. They wanted
some industrial diamonds and dia-
mond dust to be imported,—and they
were worth only Rs. 17,000—from
foreign countries. It was needed for
defence and other rcquirements. What
happened was, they approached the
Director of Industries, Kanpur, Uttar
Pradesh. The Uttar Pradesh Gov-
ernment, through their Director of
Industries, gave them an essentiality
certificate which is necessary for any
imported item of the value of Rs.
8,000. They did not allow Rs. 17,000.
They said Rs. 8,000 would be sufficient.
Even after that essentiality certificate
had been granted, the department
here which grants licences for
foreign imports said that it is not at
all necessary. T am yet to know why
this has been refused. A particular
firm having Singer sewing machinery
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parts or spinning machinery parts
would be granted a licence only be-
cause the Finance Minister is interes-
ted in it, but here only Rs. 17,000 was
needed but it was not permitted. Do
we want to get these things in the
black market? Can India make in-
dustrial diamonds or diamond dust?
These things are not available, and
glass cutting is necessary for the
growth of industrial expansion
either for defence or for anything
else. This Rs, 8,000 could not be
given! It is a sad commentary on our
industrial expansion. Anybody who
takes an interest and the initiative and
wants to make Indian glass cutters is
not given the licence. I request the
hon. Minister to see that something
is done in this case,

Lastly, I must congratulate the de-
partment and the Ministry for the
work it hag done. I request that they
shouldq have a greater tightening of
the measures. It should not only be
supplies and disposals. Let the sup-
plies be there but they should dispose
of the things carefully and judiciously.

Shri Sham Lal Saraf: Sir, with re-
gard to the Department, the grants
under which are under discussion to-
day, I think the Deputy Minister in-
charge of the Department has given
certain jnklings about certain things,
I may not say much on that, but I
do understand that it has to deal with
the work of the Director-General of
Supplies and Disposals. As far as
supplies are concerned, I am very
happy about two or three things. Last
year also, I pointed out one or two
things, about which 1 feel that cer-
tain action has been taken. Firstly,
in the past, there were very few cen-
tres all over the country from which
supplies could be got. Last year and
vear before last g number of my col-
lecagues here raised a few points.
Firstly, they saiq that supply should
be diversified and also diversification
area-wise and industry-wisc. With the
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meagre information I have with me,
I can say that something has been
done with regard to that. I would
certainly expect the senior Minister,
when he rises to reply to the debate,
to tell us how this streamlining has
been done with regard to making pur-
chases and getting supplies from dif-
ferent parts of the country and
from different industrics—large-scale,
medium-scale and  small-scale, Cer-
tainly, as far as the small-scale indus-
try is concerned, there has been good
pProgress.

The items of supply are mainly tex-
tiles, leather, silk engineering, chemi-
cals. timber, half-wroughts, railway
goods ang defence supplies, As far
ag textiles are concerned, the posi-
tion has come to such a piteh that in
the past few winter months, the
prople have been suffering from one
or two things. Firstly. woollen tex-
tiles have not been available 1o the
people and also what little has been
available has been sold at very high
prices. Whenever we asked how this
position had arisen. every time we
were told that it is because of the de-
fence nceds that woollen prices have

~risen. I would like to know from tihe
Minister how much woollens have
been purchased during the period
from November 1962 upto the end of
February 1964, what varieties have
been purchased and from what areas
of the country. 1 personally fee] that
this scarcity created in the last few
winter months was artificial. T woulg
like the Minister to throw some light
on this as far as hi; responsibilitv is
concerned, so that we may be free to
judge for ourselves the reasons. I
come from an area which is very
enld and the adjarent States also ex-
perience the same cold. 1 found that
there was severe shortage of woolleng
during the last few winter months.

About silks, for defence purposes,
vou need parachutes and other silken
material. May I know in what way
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and where these silken garments and
parachutes are being manufactured?
1: it that contracts are given or parti-
cular factories are sclected in particu.
lar areas only and they are asked to
manufacture these things? Why 1
am asking this is, my State of Jammu
and Kashmir is the State that produces
the best silk in the country known as
Univoltine silks of high quality, Per-
sonally 1 feel that Kashmir should
have got some share in the manufac-
ture of these silken garments. I would
like to know why parachute cloth has
not heen got from therc.

About cnginecring and
ag far as I can understand, the sup-
plv-base is pretiy broad-based and
purchascs are made I have nu com-
plaint in this regard and 1 am very
happy lhat the Supply Department
have been in g position {o galvanisc
the entire energy and capacity of this
industry in arder to meet the civil
and defence needs

chemicals,

Coming to timber, the Supply De-
pariment purchases timber for the
railways and also for delence pur-
poscs. From Jammu and Kashmir
State, a pood vo'lume of timber i= be-
ing supplied--half-wroughts for rifle
factories and sleeper and other tim-
ber for railwavs and for defence pur-
poses. The other day, while there
was a discussion on some gther Minis-
try’s Demands, some of us felt that
Ishapur and other rifle factories have
shown good results. I would pay a
compliment to the Supply Ministry
for that, because it was mainly due to
the grganisation of this Ministry that
they could supply these half-wroughts
in time and of gond quality. That was
perhaps also a very important reason
why they could show these good re-
sults.

There is another important matter
to which 1 want to draw the atten-
tion of the hon, Minister. Railway
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sleepers are being purchased from
Jammu and Kashmir and from Hima-
chal Pradesh. Out of all the species
of timber, Deodar timber is supposed
to be the best, though sleepers are
‘made from other coniferous timbers
also. Pathankot is the place where all
‘these sleepers are collected ang they
are passed on from there to the var-
ious places. I have some information
with me to which I want the hon.
Minister, Mr. Rao, particularly, to
paw- somc attention; namely, sleepers
made of inferior timber were passed
on a: DDcodar timber. Secondly, my
information i that sleepers have been
passed on from Himachal Pradesh in
the name of Kashmir sleepers. Of
course, I would approach the Minis-
ter later ang find out what the posi-
tion js.

But something raore is emanating,
namely, that sleepers were collected
at one place called Dalwan near Jul-
lundur. Pcople began to talk about
the:e thing. and somehow this infor-
mation has Jeaked out, I am told that
tha entire stock wag sct fire to and
it wos reported that it was an acci-
dental fire. T would request the Minis-
ter 15 go into it and also consult the
Railway Ministry. My information is
that the Roilway Ministry also was
informeq in time. T would like the
hon. Minister to tell the House what
action is taken in this matter, because
it is very important.

As far as the purchase and supply
policy is concerned, no doubt the ins-
pecting officers visit the varicus areas
and industrics. There is no doubt
‘that from personal exper‘ence 7 have
seen that some inspecting officers are
doing very wel! and some others are
not doing so well. Since this new re-
organisation haz heen given cffect to
in thi= Ministry, T want to know
what particular steps have been taken
to make this inspection andq purchase
‘fool-proof. Secondly, I want to know
what steps have becn taken to mnke
it possible that manufacturers jn all
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the lines in which the Ministry makes
purchases may be afforded an oppor-
tunity to exhibit their goods. Lastly,
I want to know whether nepotism and
favouritism have been eliminated alto-
gether, I hope the Minister will
give some details about these things
when he replies. I know they are do-
ing a number of things very well, but
certain thinge are e.ing round the
country and so, »t least when the bud-
et demands o the Department are
discussed, these things should be
cleared, so that it will have a very
good effect upon the public opinion
all over the country.

Sir, it is very good that testing
Fouses have been established not only
in Delhi hut elsewhere also. Tests of
goods ordered and produced for sup-
ply should take place as early as pos-
sible. No delays should take place
with regard to testing. Also, attempts
should be made to see that at the sup-
ply centres these testing stations are
brbught as near to the supply station
as possible. I do admit that it is not
physically possible to have a testing
house for cach and every manufactur-
ing centre, but wherever there are rea-
sonably well established supply centres
these testing houses should alsp be
established near them -o that the sup-
nlers have to take little trouble, they
have to waste little time and spend
{iftle money in getting their goods ex-
amined, inspected and taken over.

.

15.00 hrs.

Then, with regard to payment, so
far, 1 should say, practically there
have been no complaints, FEven then,
steps should be taken to see that
pavments become very casy and very
quick. Tmmediately the goods are
delivered by them, payments should
be made to them.

Jammu and
three

I was talking about
Kashmir. At the moment
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item; are being supplied by that
State, This is so far as the supply
part is concerned. As far as the

purchase part is concerned, I would
urge upon the Central Government to
extend the services of this organisa-
tion towards that State also. What-
ever pattern this Ministry may have
adopted in respect of other States
shoulq equally apply to that State
also as far ag purchases are concern-
ed. If there are any hurdles that they
may feel in doing that, 1 would re-
quest them to let us know those
hurdles so that we capy all make an
aftempt and see that such hurd'es
are put off.

There are one or two things that I
waould like to sav in regard to this
Dcepartment of Supply. This depart-
ment, by making purchases, on the
cne hand, is encouraging our industr-
ies, no doubt. and, on the other, in
a rumber of cases, I have found, it
has been able to stabilise the prices
also, But what I have also been able
to find out js that in certain cases a
certain amount of inflationary trends
are created. In this connection, I
would like to ask the Ministry that
whenever they lay down their policy
for making purchases they should
chalk out their programme and care
should be taken tr sce that while
making purchases in bulk quantities
no inflationary trends are created.
I will tell you how these in-
flationary trends are created. As
vou know, for manufacturing
goods in different varieties the raw
material available is limited, whether
it is indigenous or whether it is im-
ported. There is always a larger
draw upon the raw materials, After
ajl. the raw materials required for
the manufacture of the articles that
you purchase are not used in the
manufacture of those articles only.
There are other sources of demand
algg on the same raw materials. The
same raw materialg are required for
other industries as well. Therefore,
care should be taken to see that your
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orders go in driblets and not in bulk
at a time because that way it will
certainiy be a check—that is what I
personally feel—against creating in-
flationary trends which will yltimate-
ly have a very bad or adverse effect
upon the whole economy of the
chuntry.

With regard to purchases abroad,
vou have one office in Loondon and
one office in America. I am glad that
the ex-Minister, Shri Hathi, who paid
a visit to them last year, when I
asked a question in the last session
of this Parliament explained the
position very well. I am happy he
did that. I would like to know what
were his recommendationg to the
Government. T would like to know,
when the Minister replies, as to what
action has been taken in regard 1o
those recommendations so that ths
reisgivings that have come before us
are not only done away with but we
may also know what economics have
been effected, what austerity measur-
e« have been taken and in what way
th~ purchase svstem or the supply
svstem has been streamlined so that
we get the best for the efforts we
pt in.

Then T come to the question of
disposa's 1 am happy that the
disponsal work is in their hands. Both
supply and disposal are verv im-
portant. If they are centralised—
though there may he 2nother opinion
also—I would say, that is the desir-
able thing. I have not the time to
explain the reasons. but I do support
centralisegq disposal. But 1 would
like tn sav one thing. The Ministry
<houlq adopt » fool-proof arrange-
ment with regard to  disposals.
Firstly. whenever something i< being
disposed of bv thic Ministry or  bv
the Denartment of Disposals. the
items that are to be disposed of and
ather vparticulars should wset the
broadest possible publicity. Secondlv.
an opportunity should he orovided to
the intending buvers to have a
visual inspection of the items. By
doing that the department will be
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able to get better customers and
better prices and the buyers will
aiso get a better satisfaction.

With these few remarks, Sir, I
support the Demands for Grants that
are before the House,

Mr. Deputy-Speaker: Shri
navis.

Hajar-

The Minister of Siate in the Minis-
try of Home Affairs (Shri Hathi):
Sir, 1 also wanted to intervene in the
debate,

Mr. Depuiy-Speaker: Is Shri Hajar-
navis not speaking?

Shri Hathi: Yes.

The Minister of Supply (Shri
Hajarnavis): 1 will be the last spea-
ker.

Shri Hathi; Mr., Deputy-Speaker,
Sir, 1 am grateful to you and to the
House for showing the indulgence of
allowing me to intervene in the
debate. I thought, having been in the
Ministry for the last two years, 1
might clarify, il 1 can, several points
raiscd by the hon, Members.

I am grateful to them for making
some concrete suggestions, for appre-
ciating the work of the Ministry and
also for the thinking that they have
provided on several matters. Parti-
cularly, two or three hon. Members—
Shri Warior, Shri Banerjee and the
last speaker who spoke before me,
Shri Saraf,—have made certain sug-
gestions and sought certain informa-
tion. T shall try to give as much in-
formation as I possibly can,

Shri Warior started by saying that
the work of the Technica] Develop-
meni Wing as is reflected in the report
is not as it should be or that it does
not at all show what development the
country has shown. Shri Sharma
wanted that we must try to step up
the production and meet the defence
needs.
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Mr.. Deputy-Speaker: The Bell i
being rung. This is the third time
within two hours that the quorum
bell is being rung. I feel it is the
first duty of every hon. Member to
see that quorum is maintained. The
whole country is watching us.

There is quorum now. Shri Hathi
may continue his speech.

Shri Hathi:
certain points

Shri  Banerjee raised
with regard to the
manufacture of armament compo-
nents  in the  private  sector. But,
on the whole, he complimented
the Ministry for the work it has
done. I should recall to the House
that in the dark days of October/
November 1962 when we were anxious
that the needs of our soldiers at the
borders should be fully met, the
Department of Supplies and the Tech-
nical Development Wing collaborated
and worked in such a way that it was
possible to meet all the nceds of the
defence. I want to inform the House
that since those days the essential
needs of our jawans have been fully
met and if at any time we want twice
or thrice our present supplies, it is
possible to meet those defence needs
fully. Here I would like to give some
firures so that the House may have
some idea of the materials supplied
by this department both in 1962 and
1063. In 1962 the total supply of
blankets was 3 lakhs worth Rs. 80
lakhs. In 1963 it went up to 26 lakhs
worth Rs. 761 lakhs. While in 1962 we
supplied only 2 lakhs metres of battle
dress, in 1963 our manufacture and
supply went up to 26 lakhs metres. In
the case of shirting it went up from
10 lakhs metres to 83 lakhs metres.
Nvlon cord for parachutes went up
from 2 crore metres to 12 crore
metres. The boot anklet has risen
from 3 lakhs pairs to 20 lakhs pairs.
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Shri S. M. Banerjee: Sir, on a point
of order. You will remember that
when Shri Acharya Kripalani wanted
to know the pair of boots required by
the army, the hon. Minister refused
to give it on the ground that it will
give an idea of the size of the army
to the enemy.

Shri Hathi: I am only giving the
capacity in the country.

Shri S. M. Banerjee:

I arn happy to
hear it.

Shri Hathi: 1 just wanted to show
that the capacity has been raised ten
times or more. Then, the capacity for
mauufacluve in the engineering side,
chemical side, textiles, motor vehicles,
jeeps. batteries ctc. have been raised
in a manner that we could meet almost
the entire necls of defence and at
short notice the production can be
geared up. That is all what I wanted
to bring to the notice of the House.

It is not correct to say that the
Technical Deve'opment Wing is doing
nothing except having some tin plates,
as mentioned by Shri Warior. As
soon as an indent is reccived, the first
thing that the Department of Supplies
ha: to do is to check up in co-opera-
tion with the Technical Development
Wing whether the country can pro-
duce them, whether there is capacity
in the country, whether they require
raw matcrials, whether they require
some balancing equipments ete. If it
cou'd be done within the country, the
first thing they do is to produce it
indigenously. If it could not be pro-
duced within the country, then the
Teochnical Development Wing  takes
care of this subject and tries to create
new capacity so that it can be produc-
-e7] here. This is the method we fol-
lowr. It iz said that during the war
w: have to prepare for peace and
during peace we have to prepare for
war. During war tlime we have to
strengthen the economy of the coun-
try. We have to create new capacity
in the country, and try to develop
industries and then it shall be possible
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for us to build up the economy of the
country. The Technical Development
Wing, therefore, has that important
role to play. With a view to securing
well-founded and properly-coordinat-
ed pattern of industrial economy it has
to play its role. It has been render-
ing technical service to the various
Ministries, like Petroleum and Chemi-
cals, Heavy Engineering, Industries
and Food and Agriculture. It is
advising the Planning Commission and
the Development Councils that have
been constituted, where

representg-
tives of trade and industry could
come and discuss their development

plans, because the development of
industries is as a result of public and
private undertakings. The real tech-
nical development and planning guid-
ance are done by other servicing
organisations,

If we look at the industrial prog-
ress of the country, it has reached the
figure of 215 in 1963, as against 100 in
1956 and 159 in 1960. It may be that
we have not gone as far as we should.
But, because of the various limitations,
mainly of foreign exchange, we could
not go as fast as we wanted. The
question is whether we should keep
quiet because of the bottleneck of
foreign ecxchange or we should do
something in the matter. Here comes
the role of the Technical Development
Wing. It must try to guide and advise
the various industries to find out whe-
ther it is not possible to manufacture
indigenousiy these plants and equip-
ments in the country.

I am pglad to say that we have
started producing machinery for the
manufacture of sugar, cement and
textiles. A plant that could produce
600 tone of cement a dav would cost
about Rs, 175 lakhs when manufactur-
ed in the country, of which the foreign
components would come to Rs. 45
lakhs. That means for every plant
that we manufacture we would be
saving Rs. 130 lakhs. By 1965-66 it
will be possib'e for us to meet the
full requirements of machinery for
cement production in the country.
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In the case of sugar mills, the
capacity now established is considered
adequate for some time and can turn
out 12 to 14 standard sugar mills. The
sugar plant with a production capacity
of 1,000 to 2,000 tons per day may
cost Rs. 84 lakhs when manufactured
in the country. It requires only
Rs. 14 lakhs of foreign exchange, thus
saving about Rs. 70 lakhs per plant.
15 complete sugar plants manufac-
tured indigenously have already gone
into production by now.

Similarly, textile machinery worth
Rs. 18 crores were manufactured dur-
ing the year 1963. The figure may go
up to Rs. 26 crores in 1965-66. Then,
the bicycle industry now wholly uses
indigenous components and the import
of foreign components for this indus-
try is completely banned. In the case
of motor cars, from 60 to 70 per cent
we hope to reach 90 per cent in the
case of indigenous components this
year,

These are the various efforts made
by the Technical Development Wing.
Their first job is to plan; then they
have to process the actual commission-

ing of that industry; then comes
quality control, progress and ins-
pection.

The Technical Development Wing is
now being reorganised. Shri Warior
said that there is a horde of directors.
There are 32 directors and they are
in charge of groups of industries. For
four or five Development Officers there
are advisers and senior advisers. Each
Development Officer in charge of a
particular group of industries takes
care of that group of industry and
plans for that.

We are also thinking of an inspec-
tion and progress cell. That means
that they will go round the country,
see the progress, check the quality
and advise them if the quality is not
up to the standard so that whatever
we produce competes favourably with
the foreign market and it may not be
said that the goods manufactured in
the country are not up to the standard,

42 (Ai) LSD.—6.
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I have mentioned that we have been
able to make the country self-suffi-
cient in industrial machinery for sugar
and cement and, to some extent,
cotton. We have also been able to
manufacture machinery for tea-pro-
cessing plants, ~'solvent  ‘éxtraction
plants, sulphuric acid plants, small-
scale paper-making plants, simple
types of machine tools. Production has
also been started of a number of sop-
histicated machine tools, like capstan
lathes, vertical lathes etc. and it is
possible that we will be able to reduce
our foreign exchange component. That
is where both the Departments have
to play an important role though the
Technical Development Wing has to
play a much more important role than
simply look to the needs of the
country so far as supplies are con-
cerned.

15.22 hrs.

[MR. SPEAKER in the Chair]

Then, we are also thinking of mate-
rial management in the Directorate of
Supplies. Of course, personnel mana-
gement is there. ‘So far as speedy
processing is concerned, it is personnel
management; but side by side we have
also thought of and are processing,
what I call, material management.
That means, if an item or store is
needed, we see whether that store
could be made cheaper either by
standardisation or by substituting indi-
genous material for foreign imported
material or by changing specifications.
All these things could be done. By
this process we have been able to
save about Rs. 6 crores. We hope that
about 5 per cent on the total purchases
of Rs. 500 crores we may be able to
save simply by this material manage-
ment. It is one thing to negotiate in
a businesslike method and reduce the
price but it is another thing to make
the goods cheaper in the country and
to make them available at a lesser cos$
without in any way affecting the
eficiency and the needs or require-
ments of the country.
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[Shri Hathi}

The other question that was touched
upon by the hon. Member was about
delays and various other departments
not trying to co-operate. We have
evolved a method where, whenever
any department indents or asks the
Directorate General of Supplies and
Disposals for purchase of certain
items, we hold a monthly meeting, the
representative of that Ministry comes
and we see whether all those difficul-
ties are fully met or not, why they are
not met and where is the bottleneck.
Al] that is being done every month.
Therefore the delays are eliminated.

Along with the elimination of delay
from this point ot view, we have also
tried another method and that is in a
way an administrative reform. What
happened originally was that when a
tender was invited, it started from the
lowest man, that is, the Section Offi-
cer, went to the Assistant Director,
Deputy Director, Director and the
Director General. About six tiers it
had to be processed through and a
delay of three days or a week at each
one would mean a delay of months
together. Instead of that, because the
Section Officer and the Assistant Dir-
ector are nearly of the same calibre,
we have divided the work between the
Section Officer and the WAssistant
Director. Previously, if there were
600 receipts, all the 600 were being
dealt with first by the Section Officer
and then they used to go to the Assis-
tant Director, Director and all that.
That we have divided betwesen the
two so that each one deals with 300
receipts and instead of each one going
through all the six tiers, we have said
that from the Section Officer it may go
to the Deputy Director and the Direc-
tor General so that each one will be
able to handle double the number he
was handling before. Therefore in
spite of the increasing number of
indents we have not only been able
to stop and arrest the arrears but
have cut off the arrears and have
speeded up the dispo-al of the receipts;
that is, we have been able to do it
quickly and more efficiently.
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He also said that these directors are
touring round and asked how they
could look to the flle work. I do not
want the technical officers to look to
the file work. I do not want them to
be clerks or secretaries. I want the
technical officers to be technical offi-
cers to guide the country, to develop
the industry, to go round the factories
to see what the difficulties are and to
tell them the proper method of doing
it. That is what T want them to do.
Even on the inspection side we do not
want that a store which is required
should simply be rejected by saying
that it is not good or fit for the pur-
pose. No; what we have said is that
not only should they go and inspect
but if there is any defect they should
tell them that this is the defect, this
is how the defect can be removed, try
further and try to make it as cfficient-
ly as possible, Therefore these officers
should tour. On the contrary, my
complaint is that they are not touring.
I have not got enough officers whHho
could be spared to tour round. We
want that they should go round, see
the various industries, see their diffi-
culties and find out what the diffi-
culties are and how they ecan be
removed. That is on the technical
development side which Shri Warior
had to say.

But this is not all that we have
done. There are still a number of
things which we have to do and I
would like to say that major lines on
which we will have yet to divert this
energy and efforts would be on the
following industries, namely, develop-
ment of industrial machinery, produc-
tion of special steels, production of
non-ferrous metals, production of
electrical steel sheets, production of
pig iron, production of machine tools,
production of electrical equipment,
production of power cables, production
of transport equipment. These are the
things where we have vet to make fur-
ther progress. Yet, we have to try on
various other fronts because our
countrv is still short of capacity for
manufacturing heavy electrical equip-
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ment. We have not yet taken up the
production of rectifiers in any appre-
ciable numbers or in appreciable sizes
nor taken up the production of cold
rolled electrical steel sheets, ferro-
chrome, stainless steel etc. We are
still dependent in a very big way on
the imports of important raw materials
like copper, lead, zinc, ferro-chrome,
alloy steels etc. Therefore it is that
still we have to go ahead much. We
shall have to gear up our Directorate
of Technical Development so that it
may be able to give guidance to plan,
process, progress, watch and inspect
the various industrial concerns that
are coming up. I have said that we
have still to do more. It does not
mean that we have not done anything.
We have done a lot of things. In the
field of machine tools industry, we
have increased the production from
only a few lakhs of rupees some ten
years back to more than Rs. 20 crores
worth of machtne tools. We have
started production” of Tungsten Car-
bide right from the ore stage. We
have started schemes for the produc-
tion of lead and zinc from the ore
stage. We have increased the produc-
tion of aluminium from almost a neg-
ligible level to a level of 55000 tons
per vear. Then, we have also increas-
ed our steel production very appre-
ciably though we are yet short of it.
We are building up heavy machine
building plants and we are also estab-
lishing three or four boiler plants
while a plant for the marrufacture of
very high pressure boilers is being
erected in the public sector. These
are the various gaps. I only wanted
to show to the Houst that there are
still gaps and that yet a lot of things
have to be done and that could be
done if our country is properly guided
in the technical field.

Then, Mr. Warior suggested—per-
haps a few others also—that we are
only thinking in terms of using tin
plates and how to save the foreign
exchange. But that was only an
instance. “Even the small things
where these tin plates were used have
given us a saving of Rs. 3 crores.
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These are, what we call, titbits. If
each smal] item gives us a saving of
Rs. 3 crores, 1t would mean a lot. That
is not the only thing. There are
various other things also. All these
things are looked into by the Techni-
cal Development Wing.

My hon. friend, Mr. Banerjee, men-
tioned two or three points. I should
now like to deal with them, He men-
tioned his apprehension about the
manufacture of these components of
armaments in the private sector and
he 'also said that if Birla or other
people are given the licence for
manufacturing all these things......

Shri S. M. Banerjee: I did not say
that. I said, in case Birla is given
the licence to manufacture all these
things.

Shri Hathi: Yes. He said that in
case Birla is given a licence to manu-
facture all these things and supposing
he closes down the factory, what will
happen? Now, we have not given any
new licence to anybody for this. The
only question is that all engineering
units have the capacity to produce
certain parts in their own factories as
they are. There is no question of
giving them a new licence or any
machinery or anything of the sort.
Take for example, the cycle indusiry.
Certain bal] bearings or certain com-
ponents of the cycles are manufac-

tured. If that same machinery could
manufacture  certain other parts
which are required for some other

arms, then that would be augmenting
the capacity of the ordnance factories.
To that, T do not think, there should
be any objection,

Shri S. M. Banerjee: Who is going
to assemble the parts?

Shri Hathi: Tt will be the ordnance
factories. As I said, let that tempo
also be created and let them feel that
they are also confributing something.
This is not being done by giving them
any new licence. That ig not so.
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[Shri Hathi]

Then, there was the question of de-
lays in the matter of licensing and
other things. We had appointed a
Committee under the Secretary of
the Technical Development Wing.
There we have said that any applica-
tion which comes for a licence should
be examined and the recommendation
should be sent within three months
so that there should be no delay. If
the delay is greater, naturally the
people would think of so many things
whether they should come or they
should not come and all that. So, we
have said there that within three
months it should be disposed of and
the recommendation goes to the
Licensing Committee,

The other point mentioned by Mr.
Banerjee was —rather a complaint—
about the ammunition boxes and he
mentioned that an order of about 40
lakhs was given to that firm, 1 know
that no order of 40 lakhs was placed
with that firm. That was one firm in
Aligarh. It was supplying only
4000 to 5000 a month, The D.G.O.F.
has canceled the indent and, therefore
that order also has been canceled.
That will satisfy Mr. Banerjee.

Shri S. M. Banerjee: Thank you

Shri Hathi: Another complaint that
he made was about these Singer
Sewing machine parts, He said that
Usha Sewing machines are there and
there are other sewing machines al!so
and why should a licence ke given to
this Singer firm for manufacturing
the spare parts. There are a number of
Singer Sewing machines in this
country, The old parts wear out and

they have to be substituted and
either you import them or allow all
these things to lie idle. Now, it

could be done that the Usha Com-
pany can manufacture the spare parts
for the Singer Sewing machines.
But the House will understand that
then there will be a conflict of inter-
ests between the Usha Company and
the Singer Company and 1 do not
think the Usha Company could manu-
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facture the spare parts which would
fit in the Singer Sewing machines.
Therefore, it was only for the spare-
parts for the Singer Sewing Machines
that some industries had to be given
the licence and it was not Mr. T, T.
Krishnamachari who recommended
the licence or anything. It was done by
the Industries Ministry It is not that
because he came from a particular
area it was done so, The question is
that all thees things were considered.
Either you allow all the Singer Sew-
ing machines in the country to lie
idle for want of spare parts or allow
he spare parts to be manufactured in
the country. What wrong is there?
That was the consideration. There
is nothing else behind it. I would
assure Mr. Banerjee that there is no-
thing else. T know he is a know-
ledgeable person and the moment I
try to explain to him, he is a reason-
able person who would understand
it, and it is therefore, that I thought
that I might clear this position.

Then, there was one other question
about the research laboratories men-
tioned by Shri Mohan Swarup, He
asked what about the research and
what about the people coming from
other private sectors? I may inform
the House that we have taken the
best of people even from the private
sector as our senior advisers and the
team of officers that we have in the
Technical Development Wing is, I
think, one of the best in the country.
They can compare with any other
experts also. On the engincering
side, on the petro-chemicals side, on
all these sides, we have got people and
we have also drafted people from the
private sector so that their experience
could be available to the country as
a whole. What I want is that they
should not simply be tagged down to
this licensing business. Their busi-
ness should be really to plan things
and to develop the industries.

Another question that Shri Mohan
Swarup raised was about the research
and the national laboratories. Now,
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Our Director of Technical Develop-
ment Wing is in close touch with
them,

Actually, he is @ member on these
various committee and whatever ex-
periments are performed and research
is made in these various laboratories,
it is all adopted in various industries.
For example, I shall only give one or
two items. The silvered mica capa-
citors developed by the National Phy-
sical Laboratory have been adopted
for commercial exploitation by two
fi,rms, one in Bangalore and the other
in Bombay. The Central Glass and
Ceramic Research Institute’s process
for mica insulating bricks has been
recommended for commercial pro-
duction by two firms, one of which
is at Bhopal. The process developed
by the Central Salt and Marine Che-
mical Research Institutte for the pro-
duction of potassium chloride from
salt bitterns has been recommended
for adoption by a unit in Kandla.
There are a number of such instances.
1 would not like to take the time of
the House by mentioning the various
researcheg which have been made in
the national laboratories and which
have been exploited or utilised by the
various industries, Thus, actually
the functioning of the Technical De-
velopment Wing has been to develop
the industries and to see that new
development take place, new orien-
tation is given, and new guidance is
given and that we are made more and
more self-sufficient in the matter of
our industries and our requirements.

Shri Sham Lal Saraf mentioned
about the base of the distribution, and
he wanted to know from where we
purchased what. I have got a list of
the various commodities, But, from
Kashmir, for example, we purchase
woollen things, wood etc. My hon.
friend complained about sleepers, But
they are solely being purchased by the
railways directly and not through the
DGSD.

Then, my hon _ friend also mention-
ed about the various recommenda-
tions of the Sivasankar Committee and
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wanted to know whether we had im-
plemented them. As my colleague
has already said, we have implemen-
ted them, and the net result is a
saving of about £100,000 per year.
Similarly, when 1 went there, I had
also looked into the working and I
found that still about one-third of
the staff could be reduced, because at
present the method of purchase is to
invite tenders even for an item cost-
ing £1 or £2 and that would mean
much time, Therefore, we have
given them powers to purchase on
cash items costing about £15, or
£75 or £100 and so on, because that
would not matter much. Considering
the time, energy and the expenditure
incurred on going through the proces-
sing of these small purchases, we have
given them powers to make cash pur-
chases. Then, we have given instruc-
tions on various other things. for
instance, where we can accept the
warranty of the firm that we are
dealing with, so that wunnecessarily
we need not always have to send our
officers for inspection, as in the case
of fertilisers, for instance, These are
some of the very elementary things,
but still, it has a very vital effect so
far as the expenditure is concerned.

These are the various things that
have been done, and stil we are
thinking of reducing the staff at Lon-
don and at Washington, and I hope
that we shall be able to do that with-
out in any way affecting the efficien-
cy of the working there.

1 need not take much time of the
House because most of the points
have been covered by my colleague.
I have also mentioned several things
on the technical development side
since it was expected by hon, Mem-
bers that I should give them some
information as to what was being
done,

As I have already said, we have
been trying to develop our engine-
ering industry in a number of ways.
On the chemical side also, we have
been able to do quite a lot and yet it
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is a long way which we have to go.

But I hope that we shall be able to

achieve that with the reorganisation

of work and with the zeal with

which our officers do it.

Dr. M. S. Aney: Have you fixed any
targets in this connection? And have
you been able to reach them?

Shri Hathi: The targets are there by
all means. The targets are twofold.
One is to make our country self-suffi-
cient in various industrial machinery
units, As I said in sugar, we have
reached the target. On cement, we
are doing it. That means that all the
foreign exchange that we would have
had to spend for the import of this
equipment has now been stopped.

I think I have tried to clear up ihe
various points raised by hon. Mem-
bers. I would once again express my
gratitude for the appreciation by them
of the work done by the Departments.

Shri S. M. Banerjee: On a point of
personal explanation. I never imput-
ed any motives tp the Finance Minis-
ter.

Mr. Speaker: The hon. Minister has
given the hon. Member compliments.
So, why should he object? He has
objections even to the compliments

paid to him?

Shri S. M. Banerjee: I would like to
know still, with your permission, whe-
ther the licence to this particular firm
was refused by the ex-Finance Minis-
ter and whether it was granted on
the recommendation of the Depart-
ment of which the present Finance
Minister was the Minister in charge,
namely the Department of Economic
and Defence Co-ordination.

I should like to know also one other
thing from the hon. Minister. He had
taken a very kind decision regarding
the permanency of the lower division
clerks employed under the DGSD at
Calcutta. At that time there was some
difficulty with the Home Ministry.

APRIL 1, 1964

for Grants 8676

Since the hon. Minister has now gone
over to the Home Ministry, I would
like to know whether any decision has
been arrived at.

Shri 8. C. Samanta (Tamluk): May
I know whether any attempt has been
made to start any ship-breaking in-
dustry in the country so that cheap
and good quality plates can be manu-
factured in the country?

Shri Hathi: I do not think that we
have yet made any further research
on that.

As regards Shri S. M. Banerjee's
second question, I had in fact expected
that question earlier and I was sur-
prised why he did not take it up ear-
lier. I may tell him that I have now
taken up that question.

Shri Hajarnavis: Mr. Speaker, Sir,
The debate has covered the whole
working of the Ministry, and what
had to be said on our behalf has been
said so clearly and in such detail by
Shri Jaganatha Rag that 1 do not
think I have anything to add except
to point out to the House that my col-
league Shri Jaganatha Rao haz been
the longest denizen of this Depart-
ment. ...

Shri Hari Vishnn Kamath: And the
hon. Minister the most recent arrival.

Shri Hajarnavis: I hope 1 am not
divulging any secret when I say that
a subslantial part of the credit for the
improvement noticed both in the
House and elsewhere is due to him. . .

Shri S. M. Banerjee:. . His status

should be raised.

Shri Hajarnavis: In this, of course
he has received a great deal of en-
couragement and guidance from my
predecessor Shri Hathi.

I may repeat, because it bears re-
petition, that last year, the figure of
purchases went up from Rs. 380 crores

to about Rs. 580 crores. But the figures
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by themselves do not tell the whole
story. Purchase, as has been said by
the purchases committee, is an art.
It is not merely a transaction across
a counter where you pay the money
and receive the goods wrapped up in
an artistically printed paper, but it
has to be a purposeful activity direct-
ed towards, firstly, obtaining the best
value for the money, and secondly
towards seeing that the bargain is ac-
tually carried out, and thirdly towards
seeing that the purchases made by
(iovernment who are one of the large-
st consumers have an impact on the
«conomy.

Shri Hari Vishnu Kamath: It is both
an art and a science.

Shri Hajarnavis: Science certainly.
Hut about art, I thought I must point
it out.

So that the impact in the chosen
direction and is of the requisite
strength. How well this has been
done was brought home to us this
afternoon not only by the indulgence
shown by the House but by the very
generous appreciation of what has
been done in the Ministry under Shri
Flathi’s stewardship. Of course, 1
must also point out, as Shri Hathi ex-
plicitly did, that just as the Minister
lends his head most often to be cut
off if anything goes wrong, when he
receives any appreciation, it is on be-
half of the whole organisation. So it
could not have been achieved without
the devoted attention and effort of
every single individual constituting
this organisation.

As I said, thé" volume of purchase
has doubled. But that is not the
whole story. What is significant is
that the percentage of indigenous
material has also increased. It was
not easy to obtain do many of the
things for which we depended upon
external sources. Peace is the lodes-
tar of our national policy which means
that our economy is not war-based or
defence-based; it is not war-oriented
or defence-oriented. Of course, we
spend all that is necessary and all
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that we can spare to ensure that if
there is any challenge to our integrity
it is met. But essentially, our econo-
my is not a war-based economy.
Therefore, when a threat came to us
without notice and without provoca-
tion, it was difficult to transform what
was essentially a peace-oriented eco-
nomy into an economy which produces
goods necessary for war. Many of
such things had not been produced by
us here; if they were, they were in
insufficient quantities. As my prede-
cessor, 'Shri Hathi, said, many of the
things, which he mentioned, were pro-
duced in normal quantities, but these
had to be produced in abnormal quan-
tities. Yet the challenge was met. I
must say it was due to his forethought,
and resourcefulness which together
constituted what is called the organis-
ing ability that we have been able to
face this task successtully.

Figures have already been given.
They have been appreciated by the
House. I am moved by the expres-
sion of confidence in me which fell
from Shri Banerjee and I hope I shall
be worthy of that confidence.

There is one other thing I might
mention—that is, about the Deveiop-
ment Wing. The Development Wing
is the technical part of the brain of
this Government. It is now called
the Department of Technical Develop-
ment. It is the technical part of the
brain, the thinking apparatus, of this
Government which advises ail ne
Ministries, the Planning Commission
and also all industries, in the public
sector or privately owned.

Here I must pay a tribute to the
Prime Minister who during his ste-
wardship has lost no opportunity to
impress on every possible occasion
upon every possible authority, indivi-
dual or organisation the necessity for
the study of science, research in
science and the application of both to
methods of production in the country.
If today we are science-conscious and
technology-conscious, it is only be-
cause of the unremitting effort of the
Prime Minister in this direction. So
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[Shri Hajarnavis]

in this particular organisation, he has
naturally taken a deep and abiding
interest.

How does the Development Wing
function? It is not, as is sometimes
erroneously supposed, an obstacle to
establishment of industry. If I have
to choose the word, again I would not
say ‘licence’; I would say ‘certificate
of efficiency”. Licence is used in the
sense that some kind of activity which
was not desirable is being permitted.
Here what is called the licensing pro-
cess begins this way. As soon as an
application is received, the first ques-
tion to which we address ourselves is:
does it fit into.the Plan? If so, what
is its place there? After that, is de-
cided, we ask ourselves: are we going
{0 make the maximum use of the in-
digenous material, and with that indi-
genous material, are we going to use
the most efficient method? We have
1o satisfy ourselves on this score.
"fhere, as my hon. colleague, Shri
Mathi, pointed out, we draw upon the
rich and varied experience and know-
ledge transmitted to us by the Coun-

.o¢€il of Scientific and Industrial Re-
search. The connection between the
two organisations is very close. A
representative of theirs sits on our
Licensing Committee. Our own per-
sonnel go and serve on their Com-
mittee. It is of the essence of the
inatter that all knowledge gained, all
data obtained, all processes evolved,
in the national laboratory or in the
university laboratory or in a private
institution should be at the service of
industry.

We have some of the most eminent
men in scientific and technological
flelds serving us anonymously in the
technical development wing. Their
object in scrutinising an application is
not to stifle it, but to examine it from
the point of seeing whether the item
is going to be efficient both indus-
trially as well as economically. Cons-
tantly advice is given from that point
of view. If delay occurs, it is either
for eliciting information or for per-
suading people to agree to the advice
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of the experts. Suppose there is an
individual entrepreneur. Will he be
able to get an organisation of this
authority, dimension or status or with
such qualifications?

There are two ways in which the
development wing can serve the indi-
vidual entrepreneur. One is to trans-
mit to him the thinking of Govern-
ment as the regulator of industry—
what is it, how does it fit into the
Plan, how will it function, are other
similar industries under contempla-
tion? These are most valuable pieces
of information which anyone who has
any idea of establishing an industry
would like to have. Secondly, he
would also like to know what are the
prospects of his being able to sell
After all, a product is for sale. Here
Government as one of the major con-
sumers can certainly advise the pros-
pective industrialist: if you oroduce
this particular item, probably Govern-
ment may be able to take this much.
This is an essential thing.

As Shri Hathi mentioned, the matter
of delays has been gone into by a
high-power committee presided over
by the Secretary of the Ministry.
They have devised a certain procedure
by which delays will be reduced to
the minimum. I therefore invite
every person who intends to embark
upon industrial enterprises to get into
touch with the Development Wing
even before the actual application is
made. Advise will certainly be avail-
able to them whether licence is likely
to be granted, the form in which the
application should be made, in what
form it is likely to be granted etc.,
because this Government is committed
to the rapid industrialisation of the
country on a balanced pattern.

16.00 hrs.

1 should not conclude without re-
ferring to some of the points which
have been made. I can assure hon.
Memberg that 1 will take into consi-
deration every single suggestion which
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has been made and give it the great-
est amount of consideration. In parti-
cular, I am very grateful to Shri
Mohan Swarup who made a very
thoughtful speech. He has made
gseveral suggestions. Prima facie 1
am attracted by them, and finances
permitting. I shall certainly see how
far they can be implemented. He said
there should be Directors at several
‘places. Certainly that is a worth-
while suggestion. There was also a
suggestion from him and Shri Saraf
that there should be more test houses
as now exist in Bombay, Calcutta and
Kanpur. They are doing such useful
work. and they have inspired such
confidence in the people, and though
they are called Government test
houses, they are institutions of natio-
nal importance. They are also avail-
able to private parties, and I am quite
sure they must be multiplied. Again,
the limitations of finance being over-
come. we will certainly see that more
of these test houses are placed at the
disposal of industries.

The other points have been dealt
with by my colleague. I again ex-
press my appreciation and gratitude
on behalf of the Ministry, of which I
am today the head, for the recognition
which this House has given for the
efforts which have been made. I can
assure the House that I will continue
along the lines laid down by my gre-
decessor, and 1 hope I shall be as for-
tunate as he has been when next time
the Ministry comes up for discussion.

Mr. Speaker: There are no cut

motions.
The question is;

“That the respective sums not
exceeding the amounts shown in
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 31st
day of March, 1965, in respect of
the heads of demands entered in
the second column thereof against
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Demand Nos. 103 to 105 relating
to the Department of Supply and
Demand Nos. 106 and 107 relating
to the Department of Technical
Development.”

The motion was adopted.

16.03 hrs.

MINISTRY OF HEALTH

Mr. Speaker: Now we take up the
Demands of the Ministry of Health.

Shri Harl Vishnu Kamath: We have
saved time on this.

DEMAND No. 42—MINISTRY OF HEALTH

Mr. Speaker:

“That a sum not exceeding
Rs. 20,91,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Ministry of Health'.”

Motion moved:

DeEMAND No. 43—MEbpICAL AND PusLICc
HEALTH
Mr. Speaker: Motion moved:
“That a sum not exceeding
Rs. 11,43,24,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in res-
pect of ‘Medical and Public
health'’.”

DEMAND No. 44—OTHER REVENUE
EXPENDITURE OF THE MINISTRY OF
HEeALTH
Mr. Speaker: Motion moved:
“That a sum not exceeding
Rs. 87,28,000 be granted to the
President to complete the sum
necessary to defray the charges





